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NEFA Enquiry

SHrt B. D. KHOBARAGADE: It
should be placed, Sir.

Mgr. CHAIRMAN: I took that into
consideration, Mr. Prime Minister.
You were ready, you have shown your
readiness to place the paper on the
Table. But I am not asking you to lay
the paper on the Table because I do
not wish to create a precedent. I
want to be guided by this Rule.

Surt A. B. VAJPAYEE: May 1
submit? Is it a healthy precedent
to refer in the Government's reply
to a party’s report? Is it g healthy
precedent?

Mgr. CHAIRMAN:
cuss it now, please, That is the end
of this discussion. I have allowed a
much fuller discussion than was ever
perhaps, allowed on g question like
that.

(Shri M, N. Govindan Nair stood up)
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I will not dis-

I will not allow any further discussion
on this, We are now passing on to
the next item on the Order Paper.
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ALLOTMENT OF TIME FOR CONSI-
DERATION OF MOTION RE. STATE-
MENTS ON THE NEFA ENQUIRY
AND ON ‘OUR DEFENCE
PREPAREDNESS’

MRr. CHAIRMAN: I have to in-
form Members that under Rule 153
of the Rules of Procedure and Con-
duct of Business in the Rajya Sabha,
I have allotted one day for the consi-
deration of the motion regarding the
statements on the NEFA Enquiry and
on ‘Our Defence Preparedness’.

[ 1 Hindi translation,

[RAJYA SABHA]

and on ‘Ouy
Defence Preparedness’

MOTION RE STATEMENT ON THE

NEFA ENQUIRY AND ON ‘OUR
DEFENCE PREPAREDNESS’
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Surt A. D, MANI
desh): Mr, Chairman,
honour to move:

(Madhya Pra-
I have the

“That the statementg on the NEFA
Enquiry and on ‘Our Defence Pre-
paredness’ made in the Rajya Sabha

on the 2nd and 9th September,
1963, respectively, be taken into
consideration.”

Sir, a very grave responsibility

rests upon those who take part in the
discussion on this motion and the res-
ponsibility is that nothing should be
said in the course of the debate which
will weaken the morale of the jawans
and hurt their feelings. I on this side
of the House—and I am sure every-
body in this House—fully believe that
the jawang have done a splendid job
of work. We are proud of the Indian
Army. The Indian Army has been
one of the finest armies of the world
and has crowned itself with distinc-
tion in  mayy theatres of war. We
grant all that, we are not going to say
a word about the jawans. I would
have been glad if the Report had
been captioned not ag “the Report on
the NEFA reverses.” It is not the
army which has sustained reverses in
NEFA or, for that matter, in any
theatre of war, but it ig the reverses
of certain foreign policies which we
have followed in our country and the
failure of our whole defence policy
which is reflected in the Report,

Sir, T am not interested in holding
post-mortems or inquests. But a
post-mortem is called for when the
situation points out to the need of
avoiding in future mistakes of the
kind that have happened in the past.
If T refer to some of the statements
made in the past it is only to high-
light the point that whatever might
have happened in the past, we should
not commit the same mistakes in the
future.
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Sir, I have an objection to the kind
of enquiry which has been conducted.
There have been demands that there
should be a fresh enquiry. I do not
believe that much public purpose can
be served by holding a de movo en-
quiry. My criticism of the method of
enquiry which has been adopted is
that this enquiry confined itself to
written statements submitted to it. I
may inform the Defence Minister that
this is not the first time that a mili-
tary enquiry has peen conducted by
a democratic country. During the
years of the First 'World War, there
was a failure of the British armies in
the Dardanelles and Gallipoli, gnd a
full-fledged commission of enquiry was
appointed to take evidence. When
General MacArthur was dismissed,
a committee was appointed by the
Senate anq that committee examined
not only the General but also the
Secretary of State for Defence, Oral
evidence was also taken before this
committee.
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Sart AKBAR ALI KHAN (Andhra

‘Pradesh): In poth the cases the dan-
ger had endeq and the wars had
finished,

SHRT A. D. MANI: My point is this.
The report was published in the
"United  Stales in full, It has mnot
‘been published here, But what I am
saying is that this Committee would

have huad greater information if
persons concerned had been allowed
t0 be examined in camera. I am

told—do not know how far it is cor-
rect—that Lt. Gen. Kaul was not
prepared to come forward before the
Enquiry Committee to be examined
orally, The question of military pro-
1tocol seems to have arisen, for
example, whether a Lt. General should
appear before a Brigadier as Brig.
Bhagat was on the Committee. I do
not know how far these facts are
true. But I would like the Minister
40 make a statement on the subject
at least to dispel public misgivings.

651 RS—2.

[20 SEP. 1963 ]

and on ‘Our
Defence Preparedness*

TseE MINISTER or DEFENCE (SHRI
Y. B. CrHAVAN): May I tell the hon.
House that really speaking Lit. Gen,
Kau] did offer and he did make a
statement before the Committee,
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Surr A. D. MANI: A question was
asked in this House and there was

a written statement, So far as we
know

Sur1 Y. B. CHAVAN: Certainly he
offered. There was, really speaking,
no question of oral examination by
the Committee. The Committee
never demanded that,

Suarr A. D. MANI; I would have
liked the Committee to examine the
former Defence Minister who was
responsible for the Defence policy. In
the United States, in the MacArthur
case, Dean Acheson, who was then
Secretary of States, was also examin-
ed. Nothing is lost by an examina-
tion of witnesses so that we may
have a proper appraisal of facts. The
Secretary of State holds a very im-
portant portfolio. He holds the rank
of a Minister as far as we are con-
cerned. There is no parliamentary
democracy in the United States, we
know that. But he was the princi-
pal Secretary of State, and he was
examined,

Sir, I would, however, like to con-
gratulate the Defence Minister on at
least laying this statement on the
Table of the House. This is the first
time in many years when the Govern-
ment have made, what it called, a
fairly, frank appraisal of their own
failures and shortcomings. It is a
very significant advance in parlia-
mentary practice that the Govern-
ment should have given so much of
information on Defence as they have
done in these two reports. We are
grateful to Mr. Chavan for the state-
ment that he has made,

Sir, paragraph 9 of the statement
on N.EF.A reverses says:

“It is admitted that the training
of our troops did not have orienta-
tion towards operations vis-a vis the
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particular terrain in which the
troops had to operate. Our train-
ing of the troops did not have a
slant for a war being launched by
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China. Thus our troops had no
requisite knowledge of the Chinese
tactics and ways of war, their
weapons.”

I do not know, Sir, whether the state-
ment contained in paragraph 9 is cor-
rect. General Thimayya served as
India’s Member on the Korean Com-
mission, The Korean theatre of
war was an excellent demonstration
of Chinese massive tactics and 1t also
gave a demonstration of the weapons
that they made use of, particularly
mortars. Our General had no know-
ledge of Chinese tactics,

Further, it would not be correct to
say that the Government did not
have a slant of war with China. Sir,
we take Government statements made
in the two Houses of Parliament as
firm, clear indications of their policy.
The Prime Minister speaking in the
Lok Sabha on November 28, 1961 that
is, one year before the hostilities
broke out, said:

“The frontier in N .E.F. A, became
a live frontier. We realised that
this frontier had become important
and so we planned to build com-
munications, We are building
roads and the border has been re-
latively a well-defended border.”

In other words, the Prime Minister
knew as far back as 1961 that NEFA
was going to be a vulnerable area and
was likely to be a scene of invasion
and, therefore, he had taken steps to
protect it, ‘

Later, he also made a statement on
August 22, 1962 jn this House, I be-
lieve, wherein he said that one, nlace
which had been adequately protected,
more or less adequately, was the
NEFA frontier, And on November
8, after the statement that the NEFA
frqntier was well-protected, the
Prime Minister addressed the Lok
Sabha where he said:

[ RAJYA SABHA]

and on ‘Ouy
Defence Preparedness’

“It is perfectly true that we were
not prepared to face two or three
divisions of the Chinese army
descending upon our Forces there.
I was talking about unprepared-
ness. It is quite true, as I said,
that we were unprepared to meet &
massive invasion of two or three
divisions.”
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Sir, I would very respectfully like to
ask the Prime Minister whether we in
this House and the Members of that
House or not entitled to regard the
statements made by him and other
Ministers of the Government as
serious policy statements, When we
were told that the NEFA frontier was
well-defended, that steps had been
taken to have a relatively well-
defended frontier, we expected that
the troops would have been vrepared
for emergencies, To come forward
later and say that we are thoroughly
unprepared means, in consequence,
that the earlier statements were not
fully implemented. This is a very
serious matter because when the Gov-
ernment makes a statement in Parlia-
ment, we expected the Government to
implement that.

Sir, while the Prime Minister in
his speeches had referred to the
danger of an invasion from China in
NEFA and Ladakh, and while he said
that he came to know that it was a
live frontier when Tibet was vccupied
by the Chinese, when he was making
the statements, our Defence Minister,
on the Tth October, 1958 said at the
United Nations General Assembly—a
very important statement—I would
read it slowly:

“So far asg we are aware, China
presents no menace to the internal

stability of any country. We are
their closest neighbours, ‘This is
not a testimonial meeting. But we

express the opinion that it presents
no menace to the stability of any
country any more than of the 8Ff
nations represented in this Assem-—
bly.”

I do not want to use harsh words.
But it is almost in writing that China
was going to be a very peacefult
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nation, that there was no danger of
menace from China, This statement
was made by the Chief Delegate of
the Indian Delegation to the UN.
General Assembly on the 7th Octo-
ber, 1958. All this clearly shows that
we did not really take the Chinese
menace seriously whatever state-
ments might have been made by the
Prime Minister or the Defence Minis-
ter on this subject,
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Sir, we go to judge the military
preparednesg of a country on the
basis of actual performances, 1
have no doubt that the former
Defence Minister, Mr. Krishna Menon,

[20 SEP. 1963 ]

and on ‘Our
Defence Preparedness*

Minister since independence who laid
sufficient stress on it. But there
seems to have been complete lack of
co~ordination, also in his own Minis-
try, when he was in charge of the
Ministry of Defence,.
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Sir, an unstarred question, No. 1668,
was asked in the other House oa the
9th September, 1963 which revealed
the following figures. I want the
House to watch how the figures of
surrender go up as the Chinese n.enace
was deepening on the frontiers. When
the Chinese menace was deepening on
the frontiers we expected the Gov-
ernment to spend more and more angd

placed reliance on the production of increase its preparations and streng-
goods and ammunitions of war, I then our defence. At that time more
might be critical of him on other expenditure was expected. Here is
points. But I think he was the first the comparative statement:
Year Sanctioned Amount P.rcentage
grant Actua's surrendered of
in crores surrender
Rs. Rs. Rs.
X957-58 316.55 306.53 10.02 3.2
195%-59 327.92 375.24 22 68 69
1959-60 312.17 294.98 17.59 5-6
1967-61 339.22 311.03 28.17 8.3
1961-62 364 93 343 9 28.15 5.8
1962-63 532.34 439 97 32.37 6.1

You see, the percentage goes up as
the Chinese menace is threatening the
security of this country.

Now, some people may argue that
those were the years of deepening
foreign exchange crisis and the Gov-
ernment had to effect economies.

In the audit report on the

12 Noow Defence Services the  Minis-

try of Defence does a0t offer

that explanation. They say that the

framing of Defence Estimates parti-

cularly in regard to stores was beset

with certain difficulties. The Budget

estimates were framed on the basis

of developments at that time. During

, the course of the year either due to a

change in the policy or due to the
rapid changes in the supply officers
which occurred for a variety of
reasons, the original expectations
were considerably altered. There is
no reference whatever to foreign ex-
change difficulties, All that they say
is that the expenditure was tailored
to meef the actual requirements. I
would like to ask seriously whether
the Government was aware that
China was going to be a great menace
to us. As 1 said earlier, it j5 the
bankruptcy of the policy of the Gov-
ernment in regard to China that was
responsible for the disasters which
descended on our armies and covered
us with humiliation. The Govern-
ment, including every Member of the
Government and particularly the
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Minister for Defence, Shri V., K,

Krishna Menon, have got to bear a

very heavy responsibility for the de-

bacle in NEFA which has disgraced

the very good record of the Indian
Army,
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I would like to go to paragraph 12
of the statement on the NEFA re-
verses where it says that the enguiry
revealed that proper leadership is re-
quired. I do not want to quoie from
the statement because that is mention-
ed there. Now, whose leadership
was required? Not the Army Offi-
cers’, not the big Commanders’, but
it was the leadership of the Defence
Minister—of the former  Defence
Minister—and it was the political
leadership of the Government of India
that had failed,

AN. Hon, MEMBER: May be the
Corps Commander,

Surr A, D. MANI: The Corps Com-
mander—I was going to mention that,

Sarr N. M. LINGAM (Madras):
That was beyond the terms of refer-
ence of the enquiry—to determine the
political  responsibility. You are
bringing in something extraneous,

Serr A. D, MANI: This is on the
basis of an abridged edition of ihe
version of the Report. I do not have
what other facts have been mention-
ed. 1 am entitled to draw any infer-
ence unless you come and read out
the whole Report to me and say that
my information is unjustified,

Surr N, M. LINGAM: We know the
terms of reference. How could they
go beyond the terms of reference?

Mgr. CHAIRMAN: Let the speaker
continue,

Surr A. D, MANI: I would like to
say that when it comes to the ques-
tion of leadership, General Xaul,
whom I have had the honour of know-~
ing for several years and for whom
I have a great esteem, was sent as a
Corps Commander. He had seen

[RAJYA SABHA)

and on ‘Our
Defence Preparedness’

battle in the Arakans in the Second
World War but he was not a bhattle
tested veteran as other persons were.
Now, what does a Government, which
is alive to its responsibilities, do when
the country is faced with an invasion?
They send out the best General and
the best soldier to be the Corps Com-
mander. The Defence Minister, vvhen
there was a debate in thiy House two
years ago, defended his poliecy of pro-
moting people over the heads of
senior men and made a caustic refer-
ence to dead man’'s shoes. He said:
‘We must choose men of capacity and
promote them irrespective of their
seniority. General Kaul was one of
those promoted in that manner. The
Prime Minister paid fulsome iributes
to him in the Lok Sabha. He said
that he was a brave man. 1 agree,
he was a brave man but he was not
the officer to be sent when the coun-
try was faced with invasion and more
than two divisions of Chinese had
descended on it.
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The statement goes on in para 17
and says:

“The enquiry has also revealed
the practice that crept in higher
army formations of interfering in
tactical details even to the extent
of detailing troops for specified
tasks,”

There have been some kind of ru-
mours current in this country and
these rumours are bound to arise
particularly when there is a veil of
secrecy covering all these operations.
There gre persistent rumours that in
regarg to actual battle operations in
the NEFA, the decisions were taken
by the politicians, by the Defence
Minister and the Government and not -
by the Army Commanders. The
statement does not make g mention of
that but it mentions: ’

“The inquiry has also revealed
the practice that crept in higher
army formations of interfering im
tactical details even to the exters
of detailing troops for specified
tasks.”
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Now, I would like to ask the Defence
Minister, when he replies to the
debate, whether the decision to defend
the Thag La Ridge with a depleted and
attenuated force was a decision recom-
mendeq by the Army Commanders or
wag it taken politically? The Prime
Minister left for Ceylon on 12th Octo-
ber. The country was treated with the
spectacle of the Leader of the Govern-
ment going on+a goodwill visit to a
neighbouring country when the coun-
try lay open to the forces of the Chi-
nese. The Defence Minister went {0
New York to make 3 speech. He did
not go to New York like Mr. T. T.
Krishnamachari to get arms from the
USA. He went there to maxe a
speech in the U.N. General Assembly
as if nobody else could have made
that speech. I have got heaps of
quotations but I do not want to
waste the time of the House to show
that the assessment of the Defence
Minister at that time was that only
one hundred Chinese entered the
Kameng Division. Later the Prime
Minister said ‘massive invasion’ was
there, Now, I would like to ask:
Who took all those decisions when
the Prime Minister announced on
12th October when he left for Ceylon
that in NEFA the army had been
asked to throw the Chinese out? If
there has been interference of poli-
ticians in the military operations and
if directions had been given to
Military Commanders, it is a very
unhealthy precedent,
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The report makes reference to
Military Intelligence and admits very
candidly that Military Intelligence
was not up-to-date. I congratulate
Mr. Chavan on the candour with
which he has placed that part of the
Report before the House. While Mr,
Chavan says that our Intelligence was
not up-to-date, we have the Prime
Minister speaking in the Lok Sabha
on 10th December as follows:

“Some reference was made to In-
telligence. It is difficult to judge
Intelligence . . .”

That is true—

[20 SEP. 1963 ]

and on ‘Our
Defence Preparedness’

but I think that on the
whole our Intelligence has been
first-class.”

Which is first-class and which is
third-class, I would like to know,

THE DEPUTY MINISTER IN THE
MINISTRY or DEFENCE (Surr D. R.
CHAVAN): I think the Prime Minister
had in ming Civi]l Intelligence,
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SHRI A. D, MANI: I was coming to
that matter also. Which is first-class
and which is third-class? The Prime
Minister is very fond of referring to
other people’s intelligence when he
replies to questions and makes state-
ments that he expected some of these
gentlemen to have better intelligence.
I quite agree that many of us have
not been blessed by Almighty God
with all the brains that the Prime
Minister would expect in us but I
would like to ask him what kind of
intelligence is this which makes the
~-ime Minister say after the country
had been invaded ang disgraced, on
the 12th December, not earlier, when
the country haq been humiliated in
the threatre of war; what kind of in-
telligence the Prime Minister was
speaking about. It was plain to all of
us and the complaints have been
made in the newspapers that the In-
telligence Services hag failed. I would
like to make one suggestion to the
Defence Minister. In the matter of
Intelligence the old Fourth Division
and the Formations which took part
in World War II have had the requi-
site experience. The Report mentions
that the troops must have battle ex-
perience. Unless there is battle,
people do not know how to act in the
face of a battle, In regard to overhaul
in the Military Intelligence, I would
like to request the Government to
explore the possibilities of both the
Soviet Union as well ag the U.S.A.-—
we will make a request to both of
thgm—to help us in reorganising our
Military Intelligence Services, In re-
gard to Military Intelligence I heard—
and I confess that I am not au fait
with all aspects of defence matters, it
is not possible for any individual to
be so unless he is connected wity the
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Government--that the Director of
Central Intelligence of Delhi had com-
plete control over the collection of
information from all parts of the
country including the border areas.
If that were the position, I would like
to make a suggestion that the Civil
Intelligence works for a different pur-
pose and the Military Intelligence
works for a different purpose also.
It is not possible to get the best re-
sults from the C.IB., the results that
the army expects; and I would sug-
gest, therefore, that the collection of
Intelligence should be done separate-
ly by the Military Authorities; other-
wise this fanfastic mistake of the
former Defence Minister imagining
that only 100 men had entered the
Kameng Division would not have
occurred, I would like to make a
reference to the system of training
which has been described as good.
Here I would like to mention a series
of three articles which have been
published by the “Indian Round
Table”, brilliantly written articles, a
complete defence of the Government
of India’s policy of defence in so far
as NEFA and Ladakh are concerned.
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Surr A. B, VAJPAYEE (Uttar Pra-
-desh): Who is the author of it?

Surr A. D. MANI: Mr. Chavan. I
don’t think Mr. Chavan would have
written those articles, I don’t think
the Prime Minister would have
written those articless Who wrote
those articles? I have the reference
here and I will give these articles.
These articles show access to some of
the most confidential and secret tiles.
"'The articles say that in Ladakh in
1960 there was only one infantry
group commanding the post. One
article also shows that in 1960 there
was shortage of 3,000 officers, Mem-
bers of Parliament are not told these;
but somebody who calls himself as
Indian Military Commentator, writes
all this in a magazine in England
called the “Indian Round Taple”.
And there is an almost familiar tone
of persuasiveness underlying what-

[RAJTYA SABHA]

and on ‘Our 5010

Defence Preparedness
ever is said in these articles. 'When
the Defence Minister is keen on

strengthening the military intelligence,
I would ask him to find out who this
Indian Military Commentator is who
has become a literary genius over-
night. It is a fair question to ask,
and if there is a military :ntelligence,
they have to find this out.

These articles maKe out that there
was everything in the army, that the
equipment was first class, the only
thing they lacked, it says, was mor-
tars., The Prime Minister also said
later that mortars were lacking., They
said that guns also were lacking,

Surt N, M. LINGAM: The article
mentions all the shortcomings of the
Indian Army at that time,

Surt A. D. MANI: When these
things are highlighted, they are
very irritating.

Surr N. M. LINGAM: Not irritat-
ing. It is a factual presentation of
the position,

Suart A. D, MANI: With regard to
the manufacturing of ammunitions,
in 1962 when the danger was seri-
ous, the Audit Report mentions that
even the money sanctioned for the
manufacture of army ammunitions
was not fully spent, that 15'9 per
cent and 20'207 per cent were sur-
rendered. When war was descend-
ing on this country, we were not
making the necessary ammunitions.

With regard to the system of train-
ing, I would like to mention that the
Chinese radio constantly broadcast to
India. I have not heard it, but one
retired officer, Lt. Gen. Rao, made a
statement in one paper—I have got a
cutting of it and I can give it to the
hon. Defence Minister—that the
Chinese radio says:
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“Luok at your army. It is based
on old British lines, : There 1s the
officer and there are the sepoys.
But we are all working together”.
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And the suggestion is made that the
entire old British idea of mess system
should be abandoned and the officers
and the javans must pnave many
opportunities of taking part in social
meals from time to ume so that a
sense of comradeship is built up. 1
would ask the Defence Minister,
when we talk of a socialist society
and economy, whether for the army
We can have a nineteenth century
idea of command. based on British
military traditions.

I would like to make one final sug-
gestion before I conclude. We are
very glad of the preparedness which
the Government has announced and
they envisage the creation of some
8,000 officers in about a year’s time.
The statement makes a reference to
that., I do hopbe that the Govern-
ment will have the necessary support
from the public in the matter of
supply of experienced technical and
engineering personnel for which their
is shortage. But as long as Mr.
Chavan, who is himself heir to mili-
tary tradition, is in charge of the
Defence portfolio, 1 am sure he will
see to it that we get as great a help
as possible from the public with re-
gard to recruitments to the army.

With regard to the joint air exer-
cises, I am one of those who enthusi-
astically welcome this arrangement,
No country can wage a war by itself.
‘Even Russia could not do it. Russia
had her allies. If there is a war, we

have got to depend on our allies,
Russia is our friend. The United
‘States of America is our friend.
Yugoslavia is our friend, England
is our friend and we should
take help from all quarters. I would

go even further and say that I would
not mind, in the event of an invasion,
let us even ask our friendly countries
10 come and assist us in resisting the
enemy. 1 may mention here’ that

[20 SEP. 1963 ]
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Lord Ismay whose memoirs have been
published, has saigd that in Greece
where there is a local feeling against
the British Army, when Crete was in-
vaded, they sent a request to the
British Government to help them and
they flew their troops. So taking
help when one is menaced by invasion
is no derogation of sovereignty and
if necessary we may enter into
arrangements with a few friendly
countries, including the Soviet Union,
and I do hope that the Soviet
Union will give help ang support to
India,

Mr. CHAIRMAN: Mr, Manij,
have to wind up now.

SHrr A. D. MANI: I am just finish-
ing, Sir. Sir, the battle for retaining
Indian freedom has just begun. We
goi our freedom in 1947, But this
battle to retain it has begun just now,
It is going to be a continuous process
and it is going to be a battle which
has got to be fought by our children
and grand-children and for fighting
this battle, we must have a strong
army, a strong army which will fight
for a just cause. I do hope that
whatever might have been the mis-
takes committed by the Government
in the past, the Defence Minister and
the Government of India would be
able to raise a strong army, an army
which will be capable of defending
our national honour and our national
self-respect and which will wipe off
the stain of humiliation which had
been thrown on it, on account of the
recent reverses. This is going to be
a mighty struggle and all I can say as
one who really wants the army to be
strong, who really wants the army te
be a credit and honour to this coun-
try, is that I hope God will be with
us in this struggle. Thank you,

you

The question was proposed,

Mg. CHAIRMAN: Before I call upon
Mr. Vajpayee, I may say that we will
have to sit through the lunch hour,
There is a long list of speakers with
me and unless the speeches are brief,
I am afraid I will not be able to call
all hon, Members. I hope the
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speeches will be brief. The House
will sit through the lunch hour,
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HTST THE FEAT 1 FI%! 781 8 | wiasy
¥ St 7 g1, Ear aaey FAT |
FEQ g | AfHT F FEHT & HL AT
ST WX gW Ig AT &7 % 39 #7900
¥ AT ZT9 AE 9T, IS A A F IO
fagtl & s w€) gnm 1 S feae
@l TE § ag T WA g W IT ARG
F o o @1 3 aTer g anfed
Y T WX I F qATAST F ATH 9T AT
FGT FT QAT T L AT oA aH
Al AT Gl wwad & qt ax qat
AT ATEY & 1 S foe v fgem
T@T T § 99 9 FT TAT 94T ¢ fa iy
feear 7Y < war ag feamr i g 7
T G5 U g/ a8 AT AR) Amgd fF
FAa agt off, frae gear § ofi—gar
fF gem 94 & oA aFIT ¥ I g—
qg At SATHHRTY AT FAT AGI AT | Sy
SATAFTA [ HT TEEAT 3, §H 39 &
¥ o Ay w, i ¥ ogw o
qYeT fgear T@a § 1 fws oY Foad <

[RAJYA SABHA]
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T R, qEAR F A ag T gL
FT | 6T WY 39 78 ¥ 3w A=
ST T QN YT FA g a7 e
STTr FHAY WY FEAT HIC A FAET FY
fTie gt &1 uF g 9 faer W
Fad | F T AT FT W@ HET §
f oear @1, wEw #r ;A gwU &
qrer A wfy® ¥ Afuw fazam@ ¥ famr
STAT AMET | AT A TAHL AT
TEY T GEHGAN, FNL FAT BIST ATTE AGY
FIAT, WX I T AT § aY f5¢ S59
freizrdr & wqew ST 1, §9g *
fazama & ft fer smar =nfe |
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g foe ¥ g 2 fF o ¥ e
F1 AT 1 A1 faRio &0 F JAT AV
HA! FTHA FT AWAT FH & (AU
qaT< 7Y fovar | #&40 ag) e, 3|
FT ITT gAR i AEaT g 3 gy,
TH FT IAL TG WA 7 A7 ER0 ) g
FTET FXQ g8 W 97 faeag & <= &7
T o A€ @it gw A & wfy quw
DA fWE ¥ g @ & 5
R T ITQ 7 17wy & foay
FIE B FIH AE SoIT | §AT AV
FA! TR 9T @A g, IEa Ay
ST AT FT W A TqETY § W/
F1 HT=d TN A, AT F Y T
¥ mg# fagrd ond; avwworaT AT
F & far qar & v Wi Ffaar
T; TUHIL T THHT WY e g A b

gumafa oY, goar 70 & qEe W

- Famar Tar g fF FEe R¥,000 ST
COF AN & HTRHOr &7 GTHAT T A

e faar | wor w ¥ ag wfaq Y
graT fF gw [uet faomer §97 & 3¥,000
S AT FAAT FATE IT AT T
fareror 8 & &% g M AT AV Y
g §; WX ¥,000 AW AT gL
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¥ Y X A T N AT {4 FT
IeATT FLA AT A FT W& AH
a5y ? W I9 Svg ASTS ¥ HiF fqar
WA @ ST afenw gar 3 g aree
¥\ ofworm #Y el § 9@ 8w
g gy | fEET o FmaAaEr 3
# afg 0@ feoie o 9, @1 'R
Y TEHET AT gFAT | W AL TER
¥ g §g @son g, T gEr A
Y@ IEEIHT 3 & 947 JEr | T8
" w8 # fenE wgY &) ag agem
TV F HATAT #1, TREAT AT, US-
Afar sgeefaar #1 o dfaw qam-
ST Y ST ST qEd £ ) Wk 34
fod & g s 39 a8 A W
ufgs waws g |

arfEge T F AW F ogEA F
far Ft g fopar o 7 AT TEET

ug & fF gaare gumdr o f
A ¥ ASAT AL T 7 AT FESI
o7 ag 2 for g gaad O
A AR R @ g9 2 fear § fF =g
T AT A JEF WG ® A
T A Sl 6 HFATRA HT gaTT
g §@F IB®  F-Iw< AW F @
WHATH GEAET FH FY J4L FE G
f? wg ¥ & AW § wEfe
qiEt & JgedAq AR =W wEd £
B A IF I 99 WY FT GSA
T fFar mr g K ouF uw A &
Y B AR GAN TGAT IEAT §—
g oF wegaEd fEr %
ITF W) F1 9gd FL Wl g

“The Indian Government, before
relations became Dbitter, was pre-
pared to recognise the Chinese need
for the Aksai Chin road to link up
with their Sinkiang Province. No
ona in India, except the hardened
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warmongers and American agents,
would have quarrelled on that, A
suitable formula honourable to both
sides could have been found and
it was in the offing.”

T FaqsT F g9 fHar s =t
AL ASAfaF A7 7t (a5 g ?
ER 19 & FZAT 99T, gH AW § oI,
g A W89 T dwed frar gom
g—azg w3 wEw ¥ WY o, FifE
ATE FAFTS(FT FT HIT KT IHT GHANT
FL AN FT fT=7TC FT ET 97, T IE
% 3o ¥o1 gusa 4 fF gd awrsETd
2y &, W Wt ox s 3w E,
AT UF FATGET! S ga3 qAISrarr
AW T GHAT FLA & THAT HY HL GahvelT
3 ¥ 9B ST § oW ag Sl
FT JUFT 9€A AT ; FAT TLHFT A
a1q 1w <) @ wer < & wifager
gOF & GUEAT FT GATY AT 9T
G T AR AT IAF WA=, qa1 F
AT HAT T FET 8, TR FA TSN
¥ %o foard W1 §, 70 s W §
99 foaell & wygd wiesa W@
@y &1 w1 o g7

A fragm 2 5 o= i
EATRT AT &=@2T &t o, a9 gAr
g GLAT WA ATHAOT BT T
T FH FTh JAH AT RIAT @ F-
HIT ZAR 99 WAl A a0 Fx F
fo dgra & gm@r feafg sweiie sy
AAT §, W AR § g7 #wigd &, 9
T T § | WA g qUsd &7
gl AwT FY TEiEET 9T R FqHI
¥ 9T O ¥ A W AT FAGT ¥ 7 -
gl & famr &1 oY & faafey
F A AT FT 7T AYTE & Jarq T
st fasm & amard foee fF, 9g 397
TR B S, gunETae 81 7 | guied
g ff AW @ey ¥ &9 ¥, gafad
72t fF F 9 9 gwaT 781 I J,
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[=fr To Yo FiwaeT]

zafar fF 99 §AT &1 GLHIT T A
SRR I 2 o= VI O )
foar o wr £ 7 gATR grewr WAl wEd
§, 2% 5,000 HHAL A Y@ Z §, &F
o fedforg AR FT W E, 7 8
2 mifzAg Gxfor am F @
faza wic mufer ¥ omamd foa
T g, W ¥ wriEAem haEfar &t
@Fdd, oy $relur fmaw agdm &
AT, TAF0 AT AZT | AT qAT
&1 ST T FeF T@r 31 T W A
F QI WOAT A{AF HIAT 0T A T
famre & Y 27 M@ A AT AR
wff &1 gFEEr FW F A7 gw
gars wie @t FX W@ § 7

¥l ST @, AT g@fey grdr ofr
fF fagi 7 98T 9X @87 997 1 T8
AT FT TS FT TOHT TAT AL AT
Ffer ¥ Fgfee 9 339 TF
¥ AT T A4 WK oot F v
qEl I gAMA K7 9 qig FT I3
T | AT QU T HAT 1 ATHAT
¥ W B IFIT WA FT 7 FQ ®©
HR @1 AT a8 gur B 9w |
I AT TFTT T HI AN SO I
A F AL F alwi v foweor
g% a8 far ) mowr IEE eI
T, FAT T -FEA J TGAT qIX
AT AT & e F glwl F g ¥
F fraE Bl § gET W A—39qy
qEH LT BT T | I GEA AT AV
7g samar € 78 @ = s
F FG AT BT | A GIAT way
qr fF™ #T @ a9 q AL g
g & I gaeT 78 Fm ) |/ EF
forg 378 Srarar g TEY SEAT AT ATy,
39 e & foead qm o ad
#T ST =fed, #r A e §
g Ifeq adl fear s afad

[RAJYA SABHA]
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# fipdy w1 AW af S Angar g,
I 39 fIqIE |1 Ar3T-A0ET FI0 AG
FiH W E, TH OMT AW I AR
gET 9T A0 T | FT IEIU T 3T A
TG § AT T4 FRAT AT FHRAT |

T gar § weadegra afdfeafa
92 g3 faate #T IAT A T 94T aA
ST § g7 FqiE Fr @F TR § 97 9§
¢ four, segiv uafaw sk afas
Fg@ # fawaar 9T A gE w7
4 A1 Fz7 @ 7 Wg IAnafa gEn
a9 94 F faq oy 9, a1 gH w2T 4
Far gy 31w gATk fAa s wiy
A graar A #1 Ifgad fraar s
fear mar, frar sav @ fear @)
fFgar sa a9 w1 faqr, 39F Aiwe
gafeqa fg #; Fee wam g4y o 3
Fg " & 16 qqr A&t a1 ! faawr qar
fear ag S @9 7 fo, 9w R/
g5 a9 & f=4r1 AT g@y A
7z & f ot vt faar o A @9 fear
T, 3 WY B g ¥ @F 7E! FHAr T |
FT AT T & FTEMET FT FH
FH YLFHST I FAT &, 919 &
AT FLAT @, BRI AT F T FAMAT S ?
afFT WL AT ATHAT FT @IA
HA9T frar war AT, O QI gL
447 3w ¥ g F 918 ag fewaw
FL T A TG FLQ, a1 6T Fgar grm
fe S sIgA T q@ fFar, ga@
FE O TARW AG g aFAT
g

ATl o, ST R Fam A
#R i A A foe § fafacd
Frefaaea 1 fawoen ¥ ak ¥ aga 39
FgT AT AT GIEAT HAT ¥ I8 Hr3ara
oo § fF Suar gl T @ E
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afe oy fAaea g fF fafaedr w2fa-
S+ g ag & F7a1 =gy I90 M
W 7 9 W ¢ W AW grew wh
W 91T 9T FFQ A R d9 9
TR T T AT A o [ OF
R fa wia ¥ sl ge g @t S9 A
gfaer & fag, s #1 feem & fag
&R fad Aeamay AT gar g 1
Fg TR qac A7, gzafa § gl
T F——F7 a8 79 TEGI § (F T AW
A feedt & 93 gu us fags wgar-
A HIFI A 7 I A AT A & F
I9 fa3zll qegAad ¥ 19 @ a0
WA AR 7 I AR &1 BT
FIT AT FL THIT T &Y ! FAT T8
Hﬁﬁg‘f%ﬁewﬁ%ﬁﬁnw%
faeg #1 FTaaEr TG A TS 7 AT
7g 99 Tgf § % s faga qagarar™
F A9 /X arfwear & qrg fAd &<
WG # OF TEd & q@ fagEr
AT & AR I 91 & qreA F fa
F1E Frfa A7 € 2 ? oY T &
FG TqET TFs T4 1§ gar 747
¥ Fgm Angar § fF q@a § IaAT
quffeqTa g1 TE1 & = Wt @ " |
# @y o qdt ofarar &1 oF u9-
g AR g foa st afafafa Far §
FILHTT F] AR & T AT A B
FIW Ag) 51T #WiX formEy AW 7
1 % ag FIEaAE A W A4 E

TAIX {7 & Fg ARTL T Faady
TEl ¥ g @A & 9 F7 mrEw
gfeg g 1 & Srgm goan w55 @
FT EIF TR 6wy uw wfifew
wfger st afEw A gFw g9 g
faeelt 3rg AT A AT F QA wEES &
qrg AR T @ A Fg U W
gaEATTET g1 7€ AT AR F fAawd
I H 9 gL S F WA @
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q1 &faw gt A 4 F 9 9 7Y
39 FT 39 Aigem ¥ @y ¥ qrod
go ? &g wigen frw 719 & fou ogi
AFT Fama At ? wrag aw g
78 wifexr Afgar &1 3@ agarETd
T W gy @ o ar ot &9 faw
far 7 @ g AN gRAT F el
F1 TUAT @ @ § 7 F9g F7 a
HL ¥ T@T 7 Gl g 3T FT TFAT Y
fazara # =gl faom sir AT Afer oY
qoq A F AR A g wifgd §
o 1A g R € F fafaed
wefaws fawa =@ g =iw #w
fafas g fostea W Ra A&l gromr 22
wt fafaedt Ffasw sEnre &
THERT § 39 fawear & fog
3¢ #15 o Y T ? W FY T AW
qISIE g {F SEaeie Ar fafaedy
wfae= & o a8 99 F 37
amifet F1 @1 797,E S A AT &
T AT AT FT AAEIR FQ § 0
§ 9T ZTEH F & &, AT aerfer §
#1T fafaed sfasma § s ¢ oA
FLAE | FIT A U 1T & AT WTEHT
AFIE TET <@ 99 | 4T a8 TGN
g f5 S Wt I A AR Sy
ST T ZETE T g, W I T d
qg AT TSI AT T ¥ gv & |
7 ag 99 W) § & ufsaw afyw
FAIGT H AT T AT H A gfEEE
ferar staT § 98 T S FmAer dar g ?
T qg @9 A9t ¢ fF uw gmr ey
[eZATRY EAIR 3 | @ar g forwawr g
FgHT DT H B H FT7 F@7 & 7
faFT GrT JSFT STERE  WH
fafaedy sefasa & s™ sw@r g ?
T freeT fFeaT § ag § AT Strear |
# e 71 fAer ax q3g @Y Fv
AT § 1 A A oW wW

ag gar g fv S99 & faser fpuc g ?
fFrg AR 9T a8 fauam ©s 9w9dl
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[ To Ao arTsraAl]
¥ AT a7 9 fawarg F1 o A 39
Y Ay ? oy YA 9T S A,
AT AIAE FLN ATH AT G qFSt
1 gEqr § Ju Ag FLARY ! W H
AT w1 AT fen F IR oA 9
§ @ gw Waag F waha, 08
CE TR ok b S I (O O & i
g & qrzawA A9 § WK A
@Al B FAT & froAi & F1F g
agr g = wrer e & fow S e
FRAFT I ™, foaeg g qomw rar
arfgd 91 | T ;T AT T S AT
W F 18 AT WTLATE WTT § AT
F F fog ar@ ¥ @A ™ =Y
ATHT FY 7IT AT | TZ TOHT TR
fafrer Fefadea #1  Foardares
FH &

gt §, fifer & i & sgar
w7 fae €, ST & gEElN a9 &
fog, wTe arer daal w1 gEEn @ fa,
I A GG GIM GEHR B [ X
fg g aga ¥ 93 FTal Ay |
T G GrAT g | A Sy g
fafoed =2t § & o7 & at #
5 TG FeAT I § | WR g
¥4 ST F R F JEAT WEwF
wrad at § 97 ¥ mfem ww ¥
frar w2 G 919 TG S WG G
FraY gimr 1 &ee § fafaed wefae=
faea g 15w amEg Ffag gu=
oA 7w AN wg faar ifel B
faerer &\ gH A 3 NN FT a9T
S INCEEDIRESR - CICER C il Mg
we g g famwr g =mfwesew
L FFT ¢ | AfFT  ADST T
gt ? feadt R A owmedr s
feat &1 3 dAI ¥ & W, s@w AT
F Ay fra ofdFm 2, 39 #1
A @ F @ T o9y
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T4 e B R T & ag g
FW FT TG T FAT A 1 & /-
AT g fF gU gL Kt F qg F-
AT AT HI I TG & O 97 S
F g gnr fiF wrfae gaW A= X
foret & gor ar far qo & S ¢
g

forer S 7 7 Afor F Farm faar &
IqH T 78 a1 wEY 7% 5 FoF qur wear
F "o qAhow fe & o, dfww
gfer & 76 | ITHT A@F FI , AT
AT ¥ o0 @7 g, qW o gy
&, vfee Srgw w18 o g, S a1 SR
ot 2 ag Tose Y T1fgy | 99 Aw
¥ our a@ AR wE TS g R oA R
gaen #T feam @t St 9@l gae g
feeett & guk gal & 78 wrs, fafadr
sefosg & 73 s, IUHT I @A
o dro @ T AE 1 &To dTo o ¥
wa far v & fifer Wear w1 g
7 for a7 gueT 7 foar §, a9
TR AT T fF g § Ay
gHaT HT T gRm 1 98 O T aEER
g fomar 3@ T aoar ¥ fx & st
¥ 1 78 TeAfas AeTE #1 g9 A &
T FT T ATEA FT AR FqAedY 7w
T §ATT 7S § | I FR AT FT TF 9IS
F 919 9 ¥ FAF FT 5T g T,
R ARG I TET d99T § FGF 5
FT9E | 9 1% | §H T FAF H1 fq2rar
9y § | B I TUST FT JEAT AT
TR § | AT q% I IF TVE TG §,
gurafy oY, S a% fooet & damn &
femmr ¥ ag &% 9 81 f gara Twdfa s
STV AT | A A g ghaar d 1 v
fe foi & wer mar @ A+ A
Ty fader 3T g F w4 )
fow W #1 gwfaer ¥ T §, U8
AT FTHTT FT HTH & | AT A9 777
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FUM 7 AT < fawer gu ay & Sert  SUDHIR GHOSH  (West
T P e Bengal): Mr. Chairman, all we can
Frett a"ST %. Sl a el | usefully say about the enquiry intio
¥y 93w & o arer o i F ATFAT the military disasters we suffered
&1 IfFF F@ F 90 i S F S last year in NEFA is that we are
. > determined that it shall not happen
ﬁ‘ﬁ T AT q‘? gﬁ? LU IESICIES again. A post mortem of past failures
F fax fagdr §fvsw wiea 1 ATa- is useful only to the extent it helps
AT 3 S & ol oae "'FQFT T us to avoid any such mistakes in the

ST W8 1

Faog W sgnmagar g v @
fqie ¥ gTRT gHTET AR 1T | gAY
i & A, FHT A T gwETq S
15 faare gar ar fF @k auqt 3t &=
& fordr i Faeqrd o @ & fad 7%
1 faeie € 9= 3% 3 & fodr §ug
FT UF FAET FATE WA MY | qH
g3 g v a® werd A W
W 39 e § St 337 qUEs 7 39
gaw ¥ fT § 99 wiw & g
MEAT § A F a8 W A e g
fir oY Y sfora g2 € s ol &
FgR 9 Ig g9y AT =fer o
e ST FIA FI AT WHT F
T FAT FIE AZT 8 | ST IS,
IAHT G AT 6T T g fean
ST =gy foad dwr ¥ g faww
gar gt f S ST Ay w7, T oAr
gl w7 3% aXg ¥ qTew AEr Eam,
AN AY F oAETY F AT § og@d
2, IgFT A FAw fAT @Y SRed,
Y T Faw g S fZ@r s afew
IAFT qAT AT AT SRR | FT G W
FIE WIGA FT F T30 F 7 T AL
AT FAA TqET FT ZNT, TEAL AT
g R 7 & €Y AT FEAT ay =T |
aamfy S, & wmad grr g we
¥ FEAT 9gAT 3 AR I W 9
AW FEAET &1 AR FW@T § ! WK
IEE FAET AN FHATET TG #1 T8 QX
aeqs £ fe arw fRR e mae o
T G T ¥ foy dAre A Qo

future. Only the fainthearted cry
over spilt milk. The Defence Minis~
ter has given the House a detailed
statement of the steps he has already
taken to put right what Lhad gone
wrong. And the most unportant
assurance we have before us is that
we have at the head of the Defence
Ministry today a man with a totally
uncomplicated personality, a man who
is wholly acceptable to the Armed
Forces and to the country as a leader;
his directness and his courage give us
all the sense of confidence that we
need,

1 feel, Mr. Chairman, that it is far
more important for us to give <ome
serious thought to our preparedness
for the future, to deal with any
eventuality, however grave, that may
develop in the India-China situation.

The Prime Minister has told
Parliament about the massing of
troops by the Chinese at strategic
points all along our northern
borders, We have also noted the
steady and constant build-up of

military supplies, construction of
barracks, gun emplacements and air-
fields for fighters and bombers by the
Chinese and manpy other items of
military  preparation next to our
borders. Some friendly countries
have given us their assessment that a
repetition of the invasion of India by
the Chinese is not likely. Whether it
happens or does not happen, it is
the primary duty of a sovereign Gov-
ernment, worth the name, that it
must acquire military strength to
resist effectively the kind of dange-
rous thrust that we experienced from
the Chinese last year in NEFA if it
happens and when it happens. No
nation, situated as we are, can bank
upon the optimistic assessment that
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[Shri Sudhir Ghosh]

such a disaster may not happen, And
I think we have good reasons to
believe that it it happens again this
year the Chinese will receive from
the Indian Armed Forces what they
deserve.

The Defence Minister naturally
could not give us full details of all
that has been done by the Govern-
ment during the past months in our
defence preparedness, He has, how-
ever, told us about the raising of six
mountain divisions of which inree are
ready for action and three others
will soon be in that position. This is
the most heartening item of news.
As we all know, our British and
American friends offered us at the
Nassau Conferen~e 120 million dollars
worth of modern military equipment,
including automatic rifles, and other
items which we lacked last year. 1
am sure we al] feel g sense of grati-
tude to our American and British
friends for the generous assistance
they have given us in equipping these
g#ix mountain divisions. As we are
aware, further substantial assistance
will be available for the current year
from the American Government out
of their current year’s budget which
is about to be approved by the Ameri-
can Congress. The addition of these
gix mountain divisions and the inten~
eive training which our men have
received in recent months in moun-
fain and jungle warfare and the
plugging of the loopholes which has
now been accomplished by the
officers of our Armed Forces make
our pogition in the north-east frontier
infinitely better than it was last year
and we can be quite confident that
our Armed Forces will be able to hold
the Chinese, should the Chinese be
reckless enough to attempt an
invasion of Indian territory again,

The position with regard 1o our
Ajr Force is very much mora satis-
factory today than it was a vear ago.
As a result of more satisfactory
supplies of spare parts and other
stores the number of effective fight-
ing aircraft at the disposal of the
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Indian Air Force today is appreciably
larger than it was a year asgo. 'The
House knows that a vast amount of
work has been done on our rmailitary
pirfields and ground equipment and
radar installations, Our young Air
Force is now in good heart, and
should the Chinese. be so reckless as
to use their air power against us, they
will find that there are a few sur-
prises in store for them. In the
strengthening of our air defeuce and
in the building of our factory for the
production of MIG-21 jet supersonic
aircraft, we have received, as the
House knows, very substantial assis-
tance from our Russian friends and X
am sure we all feel a sense of grati-
tude to the Government and the
people of the U.S.S.R, for the nature
and the volume of the military assis-
tance we have received from them.

When we talk about the mulitary
might of Communist China, we are of-
ten misled by hearsay. It is quite true
that the Chinese land army is
enormous in size and their men are
very well trained in mountain and
jungle warfare; but we npeed not

be unduly bothered by the
size of their army; because it
is not possible for them to

deploy against us more than a fraction:
of their army; and their supply routes:

are incredibly long; and they have

formidable logistic problems, Large
parts of their armed forces are also
required in other areas of their
country because the present Chinese
leadership has created for itself
quite a few other problems both on
the Russian front and on the Formosa
front. Their air force is nothing like
what it is generally believed to bas
in India and that part of the Chinese
air force which can be deployed
against us is not particularly formid-
able. So when we talk about prepared-
ness, we have to be prepared in terms
of the assessment of that part of the
Chinese armed forces which can
possibly be deployed against us. And
as far as I know, and I know a few
things about these matters, our
armed forces are today in a position
to deal with another Chinese invasion
very effectively if it happens. And&
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I am saying nothing new to the House
when I say that the fighting quality
of our officers and men—both in the
Army and in the Air Force—.is some-
thing that we-can all be prouq of.

Now, my submission to the House
is that when we talk about prepared-
ness to meet any eventuality in the
India-China  <cituation, we have to
realise that the Indja-China situation
is not something which can be isolated
from what is happening in the rest
of the world. Our problem and our
preparedness have to be understood
in the world context, What is going
to happen between India and China
much depends on what is going to
happen between China and Russia
and between Russia and the United
States. The hard thinking ihat is
going in Moscow and Washingten will
have plenty to do with what happens
to the India-China situation in the
Himalayas. There are powertul
elemental forces at work; and our
defence preparedness has te be re-
lated to an understanding of the
working of those forces, I, therefora,
crave the indulgence of the House to
share with our colleagues, very
briefly, my analysis of that situation
which has a direct bearing on what
happens in the India-China border.

I am sure the House will agree
with me that we are somewhat battled
. by the nature of the problem that
China has created for us. And I
often wonder if there is a real military
#olution of this peculiar problem, As
1 have already said, any Government
worth the name must do everything in
its power to acquire military equipment
from wherever it can to give its
armed forces adequate strength to
resist effectively the kind of dangerous
thrust which we experienced frem
the Chinese last year. Quite rightly,
therefore, we are doing our best to
acquire equipment for our Army and
Air Force from our Russian friends as
well as our Western friends. Neijther
our Western friendg nor cur Russian
friends have any quarrel whatsoever
with our foreign policy of non-
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alignment, Chairman Khrushchev has
no objection at all to our acquiring
arms and equipment from the United
States and President Kennedy has no
objection at all if we can get from
the U.S.S.R, more and more military
equipment for our grmed forces that
we might require for preventing a
repetition of the invasion of India by
the Chinese. Indeed the inadequacy of
our military strength which attracted.
the evil attention of China appears to
have become a source of embarrass-
ment equally to Mr. Khrushchev and
Mr, Kennedy; because they are both
clearly anxious to see that an invasion
of India is prevented.

There appears to be gn extraordi-
narily large degree of identity of inte-
rest between the Communists and the
non-Communists of this world in this
India-China situation. It seems that
according to the assessment of our
Communist friends—1 do not mean
the Indian Communists— last year’s
invasion of India was not a genuine
invasion. Well, what was it? It was
according to them, an outcome of the
ideoligical  conflict between the
Chinese Communists on the one hand
and the non-Chinese Communists on
the other: it was in their view in the
nature of a demonstration carried
out by Communist China for the
benefit of Mr, Khrushchev and other
leaders of the Communist world andg, .
according to the understanding of
these friends, the real purpose of this
demonstration was to discredit the

two basic concepts in international
politics, namely, non-alignment and
co-existence. These Communist

friends appear to think that what was
invaded last year was non-alignment
and not India. What they seem {0
mean is that the Chinese wanted to
convince Mr. Khrushchev and olher
Communist leaders about the hollow-
ness and invalidity of this concept of
non-alignment of which Prime Minis-
ter Nehru is the great architect, As
if the Chinese Communists were say-
ing, through this action: “Here we
Chinese give the Indians a push and
what happens? The Indians im-
mediately throw themselves into the
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arms of these imperialist Americans
and there goes the non-alignment,
and that is all there is to it”.
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So, according to these Communist
‘friends of India the invasion of
India was a part of the great debate
between the Chinese Communists and
the non-Chinese Communists; because
the Chinese do not share with the
others their faith in non-alignment
- of unaligned countries and co-exis-
.tence between the Communists and
non-Communists of this world. In
‘ these circumstances they, that is, the
leaders of the non-Chinese Com-
munist countries want India not to be
“too excited obout the India-China
situation; according to their assess-
- ment the repetition of the invasion of
India by the Chinese is a very remote
contingency and they assure India
that they are doing everything in
their power to restrain China and to
prevent a repetition of the invasion of
India by the Chinese.

1 pM.

Now, last February I paid a brief
visit to Moscow on my way to the
United States and had a chance
to check on some of these thoughts.
It was interesting for me to find

- that the diplomatic representatives of
the Western Powers stationed in
Moscow and watching from therr
outposts the India-China conflict were
in complete agreement with the view
that Mr. Khruschev and the other
leaders of the East European Com-

munist countries were genuinely
anxious to prevent another invasion
of India by the Chinese. They had

no doubt at all about Mr, Khruschev's
warm feeling for India and they were
completely convinced that Mr. Khrus-
chev wanted to prevent the Chinese
from invading India again. But the
question was: “Can he?” And the
answer was: ‘No.” They, the Western
. diplomats, felt that in spite of
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Mr. Khruschev’'s great desire to help
India, the leverage which he used to
have with the Chinese and by using
which he could prevent a repetition of
the invasion of India by the Chinese
had become non-existent by then. That
was in February. Therefore, while they
were completely convinced about Mr.
Khruschev’s desire to help India and
to prevent another invasion of Tndia,
they felt that Mr., Khruschev and
other leaders of the eastern European
countries were really not in a position
to prevent it.

From Moscow 1 proceeded +to
Washington, I talked individually
with more than 40 of the key-men in
the American Senate, the House of
Representatives and in the American’
Administration and rounded it oft
with a talk with President Kennedy
himself. I was impressed to find that
the leading politicians and the lead-
ing men in the American Adminis-
tration virtually said, almost in the
same words and phrases, what I had
been told in Moscow. They, too,
were extremely anxious that the
Indians should not get unduly excited
about the India-China conflict and the
repetition of an invasion of India by
Communist China was not, according
to them, so real and imminent a
danger as we Indians thought it was.

While there was no lack of feeling
for India and a general determination
that India shall not go under and 2
general agreement that the United
States should give military equip-
ment to raise India’s militarv canabi-
lity to what India considered a
necessary minimum, I got the impres-
sion from the very large number of
talks T had with these key-men that
they were most reluctant to get too
deeply involved in the India-China
military situation and they desired as
ardently as their Russian counter-
parts that this conflict. which was a
real danger to world peace, should be
restrained and contained and reduced
to as small a problem as possible, Ii
seemed clear to me that both the
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leaders of the Communist world and
the non-Communist world had the
same feeling that everything possible
should be done to contain the poten-
tially dangerous India-China situa-
tion and they all counselled India to
show patience and forbearance.

[n these circumstances, while we
give our attention to military pre-
paredness, it is obviously the duty of
al]l serious-minded men and women to
give their attention also to any possi-
ble non-military solution of this India-
China problem, which is a source of
danger to the world’s peace and to
India’s peace and progress.

Mr, CHAIRMAN: I would ]ike you
to finish,

Surr SUDHIR GHOSH: The imme-
diate job is to try and reduce this
problem to a border dispute which
unfortunately it has long ceased to be.
I, therefore, took courage to make
last March, when the signing of the
partial test ban treaty was not yet in
-sight, a suggestion, entirely on my
own responsibility, to the President of
i{he United States that he. President
Kennedy. and Mr. Khruschev, Prime
Minister of the U.SB5.R.. make a joint
declaration to the world regarding
their deep concern about the India-
China situation and their willingness
to make a joint US-Soviet move to
reduce this dangerous cituation to a
border dispute between tiwo neigh-
bours. 1 ventured to suggest that
they might care to say that they were
both eager to see the border dispute
between India and China settled by
methods of peace and they were
equally anxious to see that India was
not invaded. There was no question
of any backing of any such declara-
tion with a military guarantee, I
pleaded that even if such a joint dec-
laration was nothing more than an
expression of a hope and a seniiment,
these sentiments were sure to find an
.echo in the hearts of so many hund-
reds of millions of men and women
all the world over that the impact of
it might very well reduce the pro-
blem to a mere border dispute. And
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once this problem is reduced to a
border dispute an impartial interna-
tional machinery could be devised te
look into the actual dispute over the
border on i1ts own merits. But you
cannot discuss a border dispute with
any hope of success when a vast and
well-prepared military machine of
one party is breathing down the neck
of the other, An(g it seems to me that
it is not within the means cof the
Colombo Powers to achieve this ob-
jective in spite of their great good-
will,

I will take only one more minute.
Now, it may be that Mr, Khrushchev
alone, in spite of his great goodwill
towards India, does not have the
power to prevent another Chinese in-
vasion of India but if he and the
President of the United States were
to move together, such joint action
would acquire a moral force which Is
bound to make a powerful impaect,

Only two men in this world, Pre-
mier Khrushchev and President
Kennedy, have stareq in the face the
nuclear equation of personal responsi-
bility for the potential destruction of
hundreds of millions of fellow human
beings and this shared experience
must have created between these two
men a special kind of bond. In the
Cuba crisis when the world was on
the brink of an abyss, the President
and Chairman Khruschev stood like
two duellists with loaded pistols aim-
ed at each other; these two men alone
in the world can know both the awe
and the relief of that decision, at the
last moment, not to pull the trigger.
Each of these two men knows that
the other alone went through the same
lonely hell. It is to the common bond
of that shared nightmare between
these two men that my appeal was
addressed, And I made this appeal
enlirely on my own behalf and not on
behalf of any other person or organi-
sation or Government; and I did so
as a person who deeply believes that,
as history reveals itself with the
passage of time, the US and Soviet
Russia will emerge as the world’s
police-men for the maintenance of
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world peace. And if the land of
Gandhi and Nehru were to cdmit that
there is no solution of this India-
China problem except through mili-
tary preparation, then in my view,
Mr. Chairman, that would be a terri-
ble admission of defeat.
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Sart SANTOSH KUMAR BASU
(West Bengal): May I ask one ques-
tion of the hon, Member who had
been to America and had the occasion
to meet President Kennedy whether
he has noticed in the press the day
before yesterday an item that President
Kennedy in his last press conference
had definitely declared that China
might altack India next fall? Has he
got anything to say about ihat?

Sarr A, D. MANI: What did Presi-
dent Kennedy tell him?

Mg, CHAIRMAN: Would you like
to say something? You are supposed
#0 know what President Kennedy felt.

Surr SUDHIR GHOSH: Whether I
bave read that? I have read it.
What I have said is in no way incon-
sistent with the statement of the
American President.

Mr. CHAIRMAN: Mr. Govindan
Nair.
SHr1 LALJI PENDSE (Maharash-

tra): I am seeking light from you as
to how it is germane to the subject-
matter of the discussion here. NEFA
has not been referred to at all,

Mgr. CHAIRMAN:
comes rather too late.

Your question
Mr, Govindan

Nair.

Sari M. N. GOVINDAN NAIR
(Kerala): Mr. Chairman, Sir, two
statements made by the Defence

Minister, one on the NEFA reverses
and the other on ‘Our Defence Pre-
paredness’ are before us for discus-
sion.

[Tue DrpuTy CHAIRMAN in the
Chair]
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This discussion assumes great impor-
tance in the wake of the recent deve-
lopments on our border. We have
been informed that the Chinese are
massing their military on our border.
We have also the news that Pakistan
also is active. There was a time when
we hoped that we could get Pakistan
on our side to fight the Chinese.
That hope has been belied and today
the feeling is that Pakistan will take
the initiative in launching an offence
against wus. Earher, when we had
hoped that we would get Pakistan on
our side,” we made the generous ges-
ture of withdrawing our army from-
the Pakistan border. I think it is time
for us to reconsider this question.

Anyway, coming to the reports, the
scope of the N.E.F.A. reverses enquiry
is limited. My hon. friend, Shri Mani,
said that he could not make out any-
thing about the scope since the whole
Report was not placed on the Table.
I do not agree with him on that
because in the text of the statement
already made before the House, it has
been made clear that the investigation
was about:—

(1) our tramning;
(ii) our equipment;
(.11) our system of command;

(iv) the physical fitness c¢f our

troops; and

(v) the capacity of our Comman-
ders at all levels io influence
men under them.

This was the scope of the Report. The
personnel selected for this investiga-
tion was also military personnei. So
to drag any political factors into this.
discussion, I do not think is quite pro-
per. All the same I agree with what
my friend, who spoke before ime,
reminded the House, that is to say,
the whole conflict between India and
China is a border dispute, and it was
never the understanding of anybody
in the country that a military solu-
tion can be found for this border dis--
pute,
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Even before the Chinese invasion,
I remember, when we had to discuss
this India-China border question, I
myself quoted General Thimayya
when he said that we should never
seek a military solution. On the other
hand, we should try otner political
and diplomatic solutions. As far as
the scope of this conflict with China
is concerned, we should not forget this
aspect of the question. Nor should
we forget that the policy of non-
alignment did really pay dividend
even in this conflict with the Chinese.
But all the same this gives no excuse
for unpreparedness that has already
been revealed by this Report. I agree
that the political policy followed by
us was correct, but at the same time
it does not justify the unpreparedness
we were faced with.

Well, as reminded by Shri Mani, for
the last few years we knew that our
northern border had become alive and
assurances were given especially with
regard to the NEFA region, both by
the Prime Minister and by others that
as far as preparedness is concerned,
on the NEFA border we are all right.
Even if there is any weakness, it is
only on the other side, on the Lagakh

side. This was the impression given.
About roads, about military equip-
ment, about training, the general

impression in the country, before this
massive invasion from the Chinese,
was that we were strong enough to
meet the Chinese offensive if it so
happened. But, unfortunately, to our
national humiliation we found that we
were not prepared to meet the chal-
lenge. And for this weakness that
has already been demonstrated I do
not want to put the entire blame on
the ruling party alone. Because our
weaknesses are more basic and more
deep, hence all the parties—the ruling
party has a special responsibility, 1
agree-~have contributed for the conti-
nuance of this basic weakness that is
inherent in our nation. I was remind-
ed when Christ was faced with a
gimilar situation on an occasion.

Sart AKBAR ALI KHAN: Com-
munist speaking of Christ.
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Surt M. N. GOVINDAN NAIR:
There was a woman, a sinner and the
people wanted to stone her to death.
Then Christ went there. The paople
said that she deserved to be stoned
to death. Then he said, “He who is
not a sinner, let him cast the first
stone”. And the story is that there
was none to throw the stone. In the
same way, unless you discuss the
whole question as a national question,
as a question wherein all the people,
all the parties have contributed in
their own way for this state of affairs,
I do not think we will be able to come
to a proper soiution of the matter.
That is why I want to raise it above
party consideration.

It is true that nobody has said that
on the border issue a Communist
country like China will attack us in
such a massive way. That is true.
But at the same time if such an occa-
sion arises, we have to be prepared
for it. And in that preparation what
counts most is our own industrial
strength. If this is forgotten, if
people see that only by Dborrowing
arms from other countries, or by get-
ting military aids from other countries,
our country can be defended, I feel
we are mistaken. Thereby I am not
denying that we may not have to take
help from other people. But the basic
factor is whether we have the inherent
strength that an independent nation
should have to defend itself. Basing
on that strength we may take help
from our friends. But our strength
is mainly in our basic preparation.
Whenever any question of industria-
lisation comes, whenever any ques-
tion of heavy industries comes, I feel
that some of our friends are not very
much in favour of it. They point out
the attitude we have taken earlier.
When the Plans were discussed, when
special emphasis was laid on heavy
industries, some of our friends were
not at all enthused about it. They
wanted to lay more and more stress
on agriculture. Today what is the

position? We have to fight the



Statements on the
NEFA Enquiry

[Shri M. N. Govindan Nair.]

Chinese. Their production of steel
today is 18 million tons. What is our
production? It is not even 6 million
tons. It is 3-5 million tons. Then with
regard to the.nation-building indus-
tries, Madam, where are we? Every-
body knows our weaknesses. This
industrial weakness is there. We have
never taken all the parties together.
We have not tackled this problem with
the seriousness that it deserves.
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In the statement made by the hon.
Minister it is very interesting to note
that we are short of engineers and
doctors. We could not get even 40
per cent, of the doctors needad.

AN HonN. MEMBER: Engineers,

Seri M. N. GOVINDAN NAIR:
Doctors also. It has been mentioned
that with regard to the recruitment
of officers for technical work such as
engineering and medical, considerable
difficulties are being experienced. On
the medical side we have been able
to recruit 40 per cent. of the officers
that we would need for 1963-64. I
was just conveying with regret to the
House that with regard to engineering
graduates, the response has been un-
satisfactory. I am pointing out these
things to show not only the industrial
backwardness but even in the matter
of technical staff we could not find
40 per cent. of the staff that is needed.
You know from this Report itself that
in order to sufficienfly equip and
strengthen your Army what has been
done till now is not sufficient. On the
technical side we are backward, on
the industrial side we are backward.
Unless there is some urgency in the
whole country to change the whole
pattern of development, I think we
will not be able to cope with the

situation.
Smrt N: SRI RAMA REDDY
(Mysore): Does the hon. Member

mean that all these engineers will be
born overnight?

[RAJYA SABHA]
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Sart M. N. GOVINDAN NAIR: 1
do not say that engineers can be born
overnight. That is why I said that
in the past, when you won independ-
ence, as an independent nation, in
order to defend the freedom certaim
basic things were necessary. But that
was not done by anybody. You did
not do it. Your Party had a greater
responsibility in regard to that matter.
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Now, I would take up some other
question about which nothing has
been mentioned in the matter of our
preparedness. In this Report about
the NEFA reverses an important
chapter should have been on our
Military Inteliigence. Its failure has
been discussed here and it has beea
mentioned in the statement also. This
report, i.e., the report on military pre-
paredness, is completely silent on this

question. The Government have not
yet done anything to improve our
Intelligence  system. One factor

which has come to our notice is that
there is none among Indians who can
decode the Chinese messages and for
that some gentleman was brought
from Honk Kong. So, we are entirely
dependent on him for decoding what-
ever information we get from them.
Recently I heard that another Chinese
who was residing in Viswabharati has
been brought here for Intelligence
work. Now, Madam, if you are to
depend entirely on foreign nationals
for decoding the material gathered by
your Inteiligence, then I think it is a
very pitiable state of affairs. So, my
point is that we should accept our
basic weakness and that basic weak-
ness arises out of certain historical
factors.

As far as the Chinese are concerned,
Madam, for the last 30 or 35 years
they were always in war with one
group or the other or with some other
country. The entire country has been
conditioned for war. But as far as
we are concerned, the biggest violence
was shouting of slogans, and we dis-
courage violence in every way, because
non-violence has been our creed.
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Even now we feel that if we shout
too much, we can strengthen our
country. I think we should change
that attitude. When I heard certain
statements from the Government side
about our preparedness and all that,
I thought that they should not have
been made; they should not make such
statements because statements will
not defeat anybody. When you do
not have even engineers and doctors,
when you do not have even a well-
organised Intelligence Department, I
do not think the situation can very
much change. The impression that
you are giving that today we are pre-
pared to face any situation is wrong.
Even today we have to prepare our-
selves much more if we are to face
she situation.

With regard to another aspect, that

it to say, with regard to our
jawans . . .
Tae DEPUTY CHAIRMAN: Mr.

Nair, you have taken 20 minutes.

Surr M, N. GOVINDAN NAIR: Just
two minutes more, Madam. I have
one point to make.

Everybody agrees, Madam, that our

jawans are first-rate people. Nobody
has any complaint against them.
What about the leadership in the

Army? They had no experience. They
were always guided by the British.
So, we are short of proper leadership.
It they failed, 1 am not blaming them
for that, because that was also due
%0 their want of experience. But I
cannot understand this attitude of the
Government. When certain persons
are condemned by the public for their
failures, these persons get emcourage-
ment from the Government directly
or indirectly. That, I am afraid, will
spoil the morale of the military as
well as that of the public. General
Kaul might have had influenza at that
time and that was the reason why
he was in Delhi. But it was almost
a scandal at that time, that when we
were facing reverses in NEFA, we
heard the report that this person was
in a Delhi hospital. Now, I under-
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stand this gentleman has been employ-
ed somewhere in a shipping concern.

AN HonN. MEMBER: How much
will you hold Shri Krishna Menon
responsible for the reverses?

Sarr M. N. GOVINDAN NAIR:
Whosoever may be responsible for
putting him in g shipping concern. . .

AN Hon, MEMBER:
hospital.

Not into the

SHrR1 M. N. GOVINDAN NAIR: Let
me finish this point. I will come to
deal with Mr. Krishna Menon later.
‘Whosoever may be responsible for
putting Gen. Kaul in a shipping con-
cern may say that this is a private
concern and they have nothing to do
with it. But I say there is some con-
structive responsibility on the part
of the Government of India. Other-
wise no shipping concern would
employ him.

Ax Hon. MEMBER: They have
allowed him.

Sari M. N. GOVINDAN NAIR: At
that time another name was also
famous or rather notorious and that
was one Pathania, Col. Pathania, I
think. . -

AN Hon. MEMBER: General
Pathania.

No,

Sert M. N. GOVINDAN NAIR:
There was talk that he too was res-
ponsible for our failures. But I find
that he ha$ been given some other
post. He is now, I think the leader
of our National Discipline Scheme.
Sir, this attitude of the Government
is very wrong and it will never
heighten the morale either of the
people or of our jawans. So, the Gov-
ernment should change this attitude.
They should also stop this kind of
talk about their preparedness and
their strength and all that., They
should assess the situation in all its
reality and make amends for past
weaknesses and try to build up and
strengthen our defences. Following a
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policy of peace does not mean that
we should be militarily weak. Follow-
ing the policy of non-alignment does
riot mean that we should be militarily
weak. For example, look at a country
like Indonesia which is following the
policy of non-alignment, look at their
military strength. The most modern
weapons are in their possession. A
country like the Soviet Union which
follows the policy of peace, is mili-
tarily strong. It is militarily second
to none, So, do mnot confuse your
pouitical policies or do not use them
as a cover to cover up your weak-
nesses and unpreparedness.  Face
them squarely and try to overcome
them. That is all I have to say. Thank
you.

Surr AKBAR ALI KHAN: Madam
Deputy Chairman, we are dealing
with the two statements that the
Defence Minister placed before the
House, one dealing with the question
of training, equipment and our failures
in that direction, the other dealing
with the measures that the Defence
Minister has taken to make up those
deficiencies and to prepare us far
any eventuality. In other words, one
is the diagnosis and the other is the
remedy., Madam Deputy Chairman,
in matters of debate on our foreign
policy and particularly so on defence
matters, this House has got a very
great and serious responsibility. We
have to see what is the object of such
discussions in Parliament. With your
permission, I would say, Madam
Deputy Chairman, that the only object
of such Jdizcussions is to create terror
in the minds of our enemies and to
give a message of hope and inspira-
tion and confidence to the public and
particularly to our military forces.
These objectives have to be main-
tained throughout the discussion.
These discussions in Parliament have
far-reaching effect on the future of
the country and it is true to say that
not only on this side of the House but
also on_that side of the House, I have
no doubt that everyone in the House,
no matter to which party he may
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belong, no matter whether he belongs
to the ruling party or to the Opposi-
tion, we are all patriotic and we all
have the good of our country at heart.

AN Hon, MEMBER: There is no
“side” as far as that is concerned.

Serr AKBAR ALI KHAN: Yes,
there are no two opinions. So, it is
our responsibility to keep the main
objective before our mind when we
discuss this problem.

Madam Deputy Chairman, our res-
ponsibility is heightened still more,
because the danger about which we
are having these discussions is not
yet completely eliminated. I know
my friend Mr. Mani referred to cer-
tain reports and enquiries. They took
place after the war was over. But
so far as our position at this june-
ture is concerned, the danger is still
greater than what it was in last
October. Forces have been concen-
trated on our border and they are
much more than what they were in
last October. Another element is
that last October we had only China
to face, Now there is a new align-
ment between China and Pakistan
and so our responsibility is still
greater., Let them all feel that no
matter what difference there may be
in our internal problems, so far as
defence is concerned, so far as the
security of the country is concerned,
so far as the honour of the country
is concerned, we are all united and all
our attention, all our energy, are
directed towards the task of doing
what should be done tomorrow, not
what has happened yesterday.

Of course, it is very necessary to
consider the problem fully. I do not
mean to say we should neglect our
failures. I do not want to say that
those mistakes are not to be very
carefully examined. We should do
that and we should take lessons from
our failures, so that in the future our
steps may be correct ones. To that
extent, I am sure we all agree. But
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what 1 am referring to is what Mr.
Mani and Mr. Vajpayee said. They
were rather anxious to have a regular
enquiry. They felt that it should
have been a regular enquiry, in a
way, an open enguiry. But is this the
right occasion for it? Even in order
to fix the responsibility, you will have
to go into such details and such
matters wili be brought to light as
will not be in the best interests of
the country. This House will have to
decide whether, in order to fix up the
responsibility—I am not defending
.anybody, let it be clear—and in order
to have an open and public enquiry,
it would 2adopt a process which is
full of dangerous possibilities of our
enemy getting advantage of the infor-
mation—which danger is much more
now—or whether we should confine

our attention to our lapses and
deficiencies so that such lapses and
deficiencies can be made up. In the

light of this submission, and having
a clear objective of giving a message
of hope and confidence to our own
people, let us consider these two
reports. .

As regards the first report, I do not
think anybody on this side has ever
said that the reverses that we suffer-
ed last year were something which
did not make us feel pained and
grieved. We have never said that we
did not feel humiliated. Let me tell
you, all Members belonging +to all
parties and the whole country felt
humiliated and felt grieved at these
reverses, but I do not agree with sug-
gestions indirectly made by Mr.
Vajpayee that the ex-Defence Minis-
ter did it intentionally. He may have
committed mistakes—he has commit-
ted mistakes and I do not agree with
him—but I do not doubt his patrio-
tism. What we have to see is whe-
ther our preparations were adequate
or not, and if they were inadequate,
we have to look to our background
of the relations with China and also
the background out of which we have
come up. I do not want to argue for
or justify anybedy or any person. Let
it be very clearly understood because,
when the interests of the country are
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concerned, nobody is greater than the
country itself, There is no doubt
about it but what I want to point
out is this. At the same time as India
attained independence, China attained
independence. We had a certain un-
pleasant background with Pakistan on
account of the partition of the coun-
try It is really the best strategy
to see that when our relations with
Pakistan are not cordial we maintain
cordial relations with another mighty
neighbour of ours. We had friendly
relations with that country and we
proceeded on that basis. The result
of this was that we prepared our-
selves so far as Pakistan was con-
cerned and, so far as China was con-
cerned, Jlet me admit, we did not
prepare and as I would show imme-
diately, we could not prepare in those
circumstances against the mighty
strength of China, with the result,
Madam, that several delegations were
exchanged, cordialities were exchang-
ed and we were fighting for the entry
of China into the United Nations
consistently.

In 1959, it appeared that our cor-
diality and our friendly gesture were’
likely to be misunderstocd and we
further felt that so far as the border
problem was concerned, things were
not quite as ok. as we thought they
should be. You will remember,
Madam, that after 1959, we started
a road-building organisation and we
started work on strengthening the
means of communication which was
the most difficult problem in view of
the terrain. In 1960, Mr. Chou
En-lai, the Prime Minister of China,
came to India. We had discussions
with him. We felt that we did not
agree with him but even then, mind
you, it was only a border dispute and
nothing more. Then, a committice of
officials was appointed to go into the
whole question. This was the situa-
tion so far as our relations with China
was concerned.

So far as our own economic and
industrial condition was concerned,
this was no hidden matter. When we
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became independent, we had inherited
the backward economy, the poverty,
the illiteracy and all those things
which accompany foreign ruje. Not
only this, Madam, but we had also
the huge responsibility of rehabilita-
tion and the problems that arose out
of the partition of the country. That
was the background and we had then
to decide on the priorities to allocate
our resources of men and money. In
order to do this, we established the
Planning Commission which had to
take into consideration all these
matters. Now, with due respect to
our friends on the side opposite, I
would say that nobody before 1962
asked for an increase in our armed
strength, nobody asked for an increase
in the military budget and nobody
said that we should prepare ourselves
in the same way as we have done in
the present Budget. On the other
hand, veteran leaders of the Opposi-
tion charged us with spending too
much on the military and added,
“*When we think of the Gandhian phi-
losophy and the moral principles for
which we stand, we feel ashamed at
your spending so much money on the
army.” That was the position. We
had been brought up and we had won
our freedom also on moral grounds
and by our sacrificess We had been
frained in a non-violent way and to
us the supreme task after gaining
independence was to get rid of
poverty, to see that our people got a
square meal, got proper education,
fair wages, accommodation and such
other facilities. I want to know
which patriot would have said or
asked why we were spending so much
on education, on these big irrigation
projects so that agriculture may
improve, on the establishment of the
big steel mills in order to develop
our country industrially. In those
circumstances, and having in mind all
the circumstances of the case, nobody
could have said that the allotment for
the armed forces should be increased.
I share the humiliation that we have
suffered but I think no other Govern-
ment, in the place of the one that is
now functioning, could have taken
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a different action before, 1962. because
our priorities of development would
have been adversely affected.

Now, just one word about this
humiliation, I think we al} remember
what happeneq at Pearl Harbour
when the Japanese attacked the Uni-
ted States. Certainly the Uniteg States
felt humiliated and soon
after that joined the war. What hap-
pened at Dunkirk? What happened
in Russia in the last War when they
had to face the enemy with their
back to the wall at Stalingrad, when,
their whole country was run over by
the Germans? Let those people
who gloat over our reverses under-
stand that we have got greai tradi-
tions, our forces have great traditions.
In the two World Wars they have
proved their merit and after inde-
pendence they have proved their
merit with greater ability ang greater
courage.

Surr SHEEL BHADRA YAJEE
(Bihar): Even though they were
hired solidiers.

Suri AKBAR ALI KHAN: At that
time, yes, Now, let us bear this in
mind. When our friends on the op-
posite try to criticise us for lack of
preparations let them remember that
in those circumstances the economic
development was the supreme duty of
the Government and the public would
not have tolerated if they would have
spent the money sanctioned in 1962
for defence purposes.

Now, Madam, with your permis-
sion, I would like to suggest that so
far as the other report is concerned,
on the question of preparations there
are some basic policies which I want
the Ministry to bear in mind and I am
sure the whole House will agree with
me in this that the burden of defend-
ing the country wil] ultimately fall on
the shoulders of the people of this
country and they will have to bear
the whole responsibility. Having this
in our mind our first aim should be
that we should manufacture our own



Statements on the
NEFA Enquiry

5047

ammunition, our own weapong and
all other th:ngs connecteq with war-
fare in our own country. 1 quite
appreciate that we cannot manufac-
ture them overnight but our object
should be that we manufacture them
In our own country, that we make our
own weapons so that in case of neces-
sity we may not be put to any great
risk by depending on others. That
i¢ one thing.

The other thing is that I do not
share the view of my hon friend,
Shri Vajpayee when he said that we
should get military men also from
outside to fight on our borders and
to defend our country. I think a cur-
sory glance at history will show that
when the people came to defend you
they do not come only to defend you;
they come to rule you. So, let this
be our basic policy: so far asg the de-
fence of the country is concerned, we
shall prepare ourselves and we should
face the burden. As my time is up, 1
would only like to say this. I would
request the Defence Minister to see
that the plan that we have made to
educate our young men ang to give
them military~training in our univer-
sities is taken up earnestly with all
the care that is necessary, And I
would like no exception to be made
except on very serious medical
grounds. Let all our young men be
jrained for the defence of our country.
At the same time it gives them a
sense of comradeship which is not
40 be found anywhere else. Madam,
Deputy Chairman, it is the experience
of most of us that the feeling of com-
radeship and affection among the
different groups, different communities
and among people of different pro-
vinces that we find in the military is
hardly to be formed any where else.
Keeping in ming the necessity for
unity and strength and also the fact
that we should defend our
eountry with our men and with our
own material. I would say that very
careful attention should be given to
this matter. Our young people should
not feel frustrated; they should not
fee] that they are not being given
proper education and training.
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I had a few suggestions to make but
as my time is up I would close now. I
would only say that so far as this
debate is concerned let us look to
what preparationg ghould be made and
how best we can face any future
danger raher than look to the past
because industrial progress and unity
are very much important for the de-
fence of the country. I would just
say a word about world opinion and
the sympathies of Mr. Kennedy and
Mr, Khrushchev. World opinion is
needed. Certainly we welcome it
and we are gratefu] to those countries
who have given us help at the time
of the crisis and who have shown
sympathy to us. That itself it the
guarantee of the success of our non-
alignment policy that both the two
great world Powers who do not see
eye to eye in many things are sym-
pathetic towards us and are prepared
to help us.

Thank you, Madam.
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3 I TEFT TET @A § | AN FF gH
FLHER FT qfeqs 3@ & Ot gW O §
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+[ 1 Hindi translation,
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foe Tl a<% & WY A9 FEl ST §
I 9T FAT AR 7@ fopam STar

&7 qgelt @ @ #, QAU W
|F qAT H— AqR AT % TG g F
e WY AT w3 G & & —
oF g fehd wiR A wifE w9
aEad 3 qafeaw  ger 4r 1§
I9 99 FU9 FT A5 G gU T 78
Farer foar o1 i@ W™ qF o9 X
refAEl  q Fgd TO-9AT FE AR
g T & e & ©F aSr q9g
ag ot &Y FaT & 1 A0 oAt gar-
aE Agl Y, e g g A
fafeer dfelt ¥ qwoew w@ar g
Tafed AT aweas B ¥ § AR §
Y qgT TS qG0 B A § AR
g WY ST § | TS oW §
IMEFA T IAIT FHIOT  ATHEA
FI T FHTT AHEE FEY § A
37 wEd &1 Fo  aw famd
i Gfaeide faet g€ off o oY
Far ¥ & ag g9 feam av | SwnE-
&Y & 1€ gEIA FYH AR T 3H
g a1 dfedsr sk 38 fand
T oA A I ARSI H gHAT
¥ erry faem & off S oEew
Fvg F faar a1 SuH A FT & fFaEy
Torg A HHA § U T qIE e |
3 99 9 594 SR § A A ar
sz foagasr @o THo I A qget
e quT F FE  qEeAFE  SEqT
g fm oA

@ gud = @A ¥ w41 fF
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[t e o varfaa” ]
IHEd Oy § St 9 F §ig F A &«
g0 8 AR S ww e qiww ¥
T EFT § | T UF gHEd § | I
TwF-aE AR o g ¥ O foew
9gT T § JUH! wa ofed | W o
IF @I BT AT @ v WO
A FA R I At g agd
g g | o agfaad g ager faelt
gEAf A o a5 & | uw A qEw T
g R ga9 g9 For fqwwr W
wE aFd §ag Ag R R uw aw
femdfeadana onfl & #= 91 9
¥ W g1 F ol agh a9 wg awdr
§ R aga fverd & amwr g wwar
g o gare el ¥ sy s wEdt
Fefaee 30l F gwes €1 ag & faoga
T AR qOT T | AR TRl
S & 7 fFar & 7 3o Aneer se}
Iem fae fox ot & ae gFwd
78 & fF foaw ag-a8 e € faaw
R Af Fhere grded § 3T
¥ S weEd Y gwedl Y § A
Fegfaee 3w F @ § | @R A9
MR FL WX gFHT 99 A
fr ag wafaag & a1 78 | WeT T FF
3 & fiF gare T g A 4, g
qTE WIIHT A8 & — IF § qg N T
aWg & TEHAT § WL ZAF! gEE a9
g S AL A g I A ¢ F
HqTHT F FiSarEl A1 ATHRE & HET
e w7 Wi fegdfcadams a1

W A9ET ST gEd a9t a9g
garirgagage fd I F awal
# AR St foargy @req arer & S dre
¥ A OF S W @IS gud ©
T A GAN Ig&T AT Wl g | SAE
wve & fRoma oY § 91 o8 T8 §
I8 TS WTHET 9 W7 a7 fqud ¥
Y FgT USRI GAF FIG 9 "I

[ RAJYA SABHA]
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ITE AT TGT AT ¥ qw W 9 |
W gAw 3 § fe femm ot -
q FT GIF WO fawigdi & €|
T T § 1 T A I faifeal
] N guF frady § w9 g
Ft W guF faedt £ owad WY @9
T TR | A8 qHTH 919 qET AgY
g e qwd R | AoRS
F fear 9@ | g agy & @ifea |
AR TR guad A W@ 2 L A F
femddradans St st & waT & 47
TF T WO FRO &1 §HaT g |

T I FTIHRT AT 0T o sy
¥ 9E 9 AN  FYAT aX% ¥ TF
T e frmers + § oqexy o
FY qTT TIAT QI E TF T F AT
Y @9 IIWT AT | 9RYY Fo F Mo
graehT A T TS a1 § OF JFQT
FY off o sad ag g7 o 5 fosag
F A9 T & qIT ASTE BT AW HI9T .
g1 #Far & AR g o s @
g% GFaT & | Igid agd ATh Hohld
¥ o e Fey ov | frewy g #3 ST
A TOET IH GaA W W@ F | g
ard & off fr qa@ FfY @@ A
X @ § a8 78 & T fosaq & sy
FY 29 AT AEAT ¥ GH Y I G§
& 1 A X TS A gRRT A e
¥ AT W @ off, FTETEEr g
T WA F AR Agt aX EfAurs,
e, We-grea s AR F AT
e iR & et A aga AvgET &l
qT FATEAT & garsr F faar | ag gl
T A0 oA o faw g R
g § @IS O Igd § @ W
AR 7 eare faemar a1 1 9 gRaE
2 5 se o = R A fear @
oSl F FH § AW FF FET g
g 931 fF ag fergeam ar aw A9
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B FT F@AT WS I9(qd fF gATy
AT & #IT G AT 1 TR Ao
# fgwrom w9 F fod gl W
qgt gT dt | W gAN T8 faswd @Y
Y T qaq IS ENr ar - agy
Tl fr faeaa & F0a A7 7 °7 aar
afed G 2wl F7 g9E] W AT AT
g | AT g9 T HWT AT TF F9re A
Y I HR FT A48 AE wwar
faeaa uw aww w2z & fay Fmaw @
1fgd 1 a5 o feweT & faw uw
agr Tt gare 3 w9 agfhag
qq9 &, WX W A FAT W O
e A4 fram

g9 o 37 @ qeus So ¥ fr
HATZAT AT THIT &Y 83T T 8, Afwe
T 9 W % § w1 fqar aar #wic
R ag T @9 wwq 7 fF 9 gw
T FASAT FAT | qg g 2|7 S0 ALY 3
fF gw do @ § 1 el A1 e
& ME-aME GF avara S gCE OF gm
foege dame & €2 &1 A W T
T/ Ffg o ) e Faw F
W @ fad ) arww
FT TgeT FFQT HT AT ¥ GATERT A
31 ¥ Fel A7 fF Az &1 gFwr Y 99
FT qEET T TTH, IAF TOH A AE |
arg & It 37 F¥ QAT @ TP S 39
F AT WY T gAT oM W A S a7
g o g S & gAer  fwar 9 o
g immgd g ar 1w ¥ 2w
T qE A AT At gary 7w fawey
T A AT AR ZT TG & g Fam
EATT 45 FTAT T ZIT | 7T ZH 7 FIY
T aCh A A f5v 1 gmaft 7 a4
T § IREET FEAT (3 IV AT 39 937
g ST A ATE AT AT | A
gl 1 J9ET 3 | gW W EAdE
FT g F2THT ATET § W FH I A fEdr-
I FLAT T & | FAAT AT FATY a5
F T FE AE IATCH T MTHT
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g At gard fawer v For
? 98 78 § & garo segfadma o
THMYE hT KIS Feargey AEF § 9
FEWE A | oAreE gAar Sz 9r
g &1 fF gard widl &1 oF faw
TET I AT T, 37 TRIET I F30
TR WX TET I FATE FT Z7AATH HIAT
qRAT ST BT HT AT TIAT | ATATET
F 9T g W9 FT HF § WL 99  TGaAv
g & 5 2w &7 fgwea @ L Wi
3w & fewraa wE) gYaT § a1 gw qTEmt
FT F T T AL T a2 53 FA-FTE-
Y T BT ST 99 TR 1 A
a9 ¥ g7 G gAT A a8 & FR
0 Tew w) fewed FX A g A
fewras &1 g0 TREET FL N WLEA T
FY FOAT BT FT ORST O AR FA
FY, 9ISl 9T TGA FT, qEIFT I qEA
X oo & e Al & R T
TrAE T B FAAH AG AT, GIHI
FT EW TE AT WK WA qG KA
a7 f& gW 39 T TAAH FQ |

fradt a=15 A ZuR O qEAaL
gifeme ot | 99 faafed 7 & 4=
WA FLATE WX AH qGed (qed STAq
Tt e & 1 @ AR SefI
froet @erd ¥ A § o #WC |/
yamam A foE R & AW
gorat o7 @sd aT F1 & g, TH W
fewrarT F<F &7 & g, afen A
gt ¥ AR o gfaar ¥ e A
Y | TR AT F AT SHAT 4 qeraa
femde wx & g 1 anfEe & #40 foar
I WK T AT E famn r gv v S
A frargy o =Tfzg v gard ETFIT
F | 7w oy gark fewy fafaet & 39
A et & wafeas aga FA A &
At 7 sy # fF PR g &
Erq gHAT H ZiEdE Wi SR
FT AT TAATH L7 AT | T 3§
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fi5 o7 ¥ e IAATHE 1S 74T 7T &,
W 99 & 45 HEH & A A g T
T &1 gAY g FeTEaT a g
Y T T T FT O fedT W g, B
F1qF A G E, o gand wv
e AT FEAT frgrar w@r AT AW
fag Az Iaemae A TATE §
IAA T AAT G AR G FH HTAT
ST & | W EATY A dEtaaT
AT FIX Ferfama s g, 999 AR
AR AT E ST &7 HIQEC AT B
ghame Fam A iy Zfar Yy ardt of,
TN AT QAT FET AT AITE
areT o fagrar wrar qv, ) a9rd &
7 IqF1 AT Igiq feuar | 99
g Yo 3 &lo M § I FT AM
AT afgd, Fgqud d o fawer ar
fF s Fft sree og wE & SR
strarfa &1 g0 qFTEar fHar o aut,
AT AR TR F G vt
&7 qaraar AT 1§ 3 sara g {
IBTAT AT ZaIAT IZTT FiF AL IHT
T g 2R FEgfaage a6 F1E
Jasqi Azt & | WY IWT W AH
Jaar &1 gt /T gHIE MEAT g
93T T, QAT FoeArs 7 agi {qow
g1 aFar qr o fgFea gAd wiE § a®
g7 A @ | gafag gw wEd § far
qget qrEATEe gzifaaa . g at fara
Fr AF |

IgA @R A A=Y TefamT w1
Fe ar ARt e # foge e
ST AT 1 58 F gl 1 F TN
gerfags AF + § § qF weqT FFeA
qivaet A 98¥3 €0 | war A1 fF 39
BT BT AfAET FT AT BT A
foge fvar s (oY oorge wTiaar §

[ RAJYA SABHA]
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IT A MAT W F AT G, g9
Yifad ¥ A AW § AR A
FfAS AR T FefAEr w7
FATH AIY A T@a § | W qGd {

AT F FE AT AT @A FAAIL

7€ Tl & AT IT ¥ HR § 7 q_gA
AT T OE | A TF AEEATAES
de § | KR AT G AR T AT

BIEY BT F1H § o & Ferd 7
QYFT AEY faeT e S A faer |t
g aga F@gd femr awdt § )o@
faafed & & g ifagw & fagrer
M FQT § | 39 I 98%¥3 o H
IR A AqITE A Wl fwmr mar
AR 7N frodt a3 & &1 qami
g feamt f& g9 Fgar A9 |
a8 fusges sz & wEfamw o &
fe ww fergeam 71 Y F e qLuTAE
AR & 1 AR I§4 39 A9 F o
AT g7 a8 & ot foer aggd &7
aqq faar 8, aar fraed %€ qwr &
AR @IHE | NI N wed &
HOF T A Fgfaaa g aa fasrer
O A CCUINE 1 e o
AFFIT AT &, I G HIH] FT T wq
2 | fow aw fag v Mfa fag &
s f& #17 § ot f5 g fag
ST FAT F a7 & a1 ¥ & oy my
vt ofer o) #gr ST g 5 9 aw
¥ 99 #gd JEf ¥ qT(F @y 4§
fgin @99 ATOFT 9T F WA FaAWY
& fau 9w fear | o9 gAY @Y &
qeal WEtear R wegd faw §
foar ®f qaq¥ o & Fw & AR
fagia fafesr dee & ot w1 qmmf
F (637 1 J1 9 wem anfaat @1 w9
g a7 sefrag § @ fewr &
freer @ A 7 G &1 F gk
Tehrd ¥ w3 i fom $7 § § Ao
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AT g I W= " feafe g
I can fight like a bull when the time
comes . sz YT faer S At F gy ¥ 9w
qFAT §, HAT A7 F fe@y qwar g,
W F T GA FT FIT FAT I&T THAT
g W A9 5§ gfea & faer q
g AR ¥ gus 5 g uF wrr
T A FT 93 T FT gF § WK
TF T AT AUAA AHT AT T TEET & |

Every man is a soldier at the time of
War. g gATR A8t 99 {5 3w F g faw
TF 4TS AIEHT & B § WAl g
® gfas1< g1 d FAT §F I W &Y
THT FT 9% &, ¥T F YA T FT
fewrra T oy & 1 @ 39 @A A,
W sigfaaT w1 Bifgd | A1 H9y 97
agx v faarn 1 gy fF e a@
#1 sgfwg gaa feard ok fre awg
¥ TEAT gEerEl 7 gW 9 FG AT
AR g7 9% gHRAT FT | QT 3T 99 Ul
%1 3@ gU gW AT AgfaT A 97
R [ @O # ogud fRel-
fewmr ¥ fawm €0

Trgw fafree & #7791 5 g
el ¥ w1 fF @ dil A ogH
T &, F9 AT F1 78T & fowant
W TE T EF | W 9gT TR A
I g f foedr #% i ¥ T w5
AT A1, AT FAT AT A A ATy
mmaa@gmwrﬁtm%mm
FTH! ®AT TET 47 S fF oqw @,
N fF @ g1 TET ) Q@ IF AT A
@A AT TEG § |

Tre DEPUTY CHAIRMAN: You
have taken nearly twenty minutes.
Please wind up,

o AL L i 1)
off i e “anfa”
ST A9 HI AT FAAT KT IFQ

Defence Preparedness’

T faar | g7 77 F1 ogww A @
THER T 91, 97 @ 9 fem-
ity Az A § 1 oR e
gEUT AT FT IEAET 27 997 A1 &
g Fgm & Jwwr g T o wq
mwrmmﬁmg-a
#fe B @waw w® w4
F1fed AT | T AT FAF AW w7 qog
¥ FAR IR IR 7 F o & wmae-
Y XY gAT 3w A @,
X Hfae F1 ROwr 34T =1l av
B AT ST AT T gy
A WA fFr ook @ oag
I AT TR HTAT F T
feema & fag wx g0 #fvde 5 gy
feem & foq w9z F@r wfeg ar
T BT EF & | T gAY 3 &
TG, IH A A F TFEH T
%maw%wgmm"rzrfmaﬁg
AR TEwr fewom s, @@ sy
T AT WS §, ST T %Y & |
T T o A Al o
ToE 39 AR ARG FTAGY & o
e FamE am AR dmwar
AR I AE A gAY Al A,
af@l & A, gt & o= o @
HIT TR FEF T@AT & )

o SaTaT At A Svaar § 1 Ay
FTZW T wg=r F A gwrd e
a1 et fafwere g9 wfim s
I W @ifrar § IAEY a8 st Yol -
I R AfT a8 7% F 0 91 gany
IR X A 2 IJ9F fedr A frdr
TR ¥ o &% | 4% g @ W=

Surr N, M. LINGAM (Madras) :
Madam Deputy Chairman, I am
happy that the movers of the Motion
are present in the House at the mo-
ment, They expressed the concern of
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[Shri N, M. Lingam.]
the country at our state of unprepar-
edness at the time of the Chinese
attack last fall. We share their con-
cern that we should not be caught
napping again.

5073

But, Madam, after listening to their
speeches very carefully, I feel that
certain issues emerge, It is true, and
the statemrent of the Defence Minister
makes it abundantly clear that we
were unprepareq at the time of the
attack. To put it briefly, we were
out-numbered, We Wwere out-intelli-
genced, we were out-gunned, we were
out-manoeuvred, and we were out
weaponed. This sums up the whole
position in which the Indian Army
found itself at the time of the Chinese
attack last year. One could go on
with each of these aspects ang wax
eloquent over the details of our unpre-
paredness in each one of these fields.
But the basic thing was that we were
unprepared, and because of our unpre-
paredness all the other things flowed.
Because we were not prepared for a
massive Chinese attack our numbers
were not large enough, our armour
was not adequate, our training was
not adequate. But I would like the
House to pause, Madam, and consider
why we were unprepared, and what
led to the unpreparedness in spite of
the warnings of the Chinese since
1956 if not earlier. That is the point
that the House has to seriously con-
sider.

The Government admit that they
were not prepared for a massive
Chinese invasion, but why were the
Government unprepared? 1 venture
to submit to the House that Govern-
ment were alive to the emergence
of a colossus on our northern fron-
tiers ever since 1950. Government
were also aware, as the world was
aware probably, that this colossus had
been in the business of war for more
than 30 years, and a type of war
with which we are not familiar. Most
of the countries in the world fight in
the traditional way, and the Indian
Army hag been trained in the British
tradition. But this adversary has

[RAJYA SABHA)
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evolved his own methodolegy, his
own techniques, call it guerilla war-
fare, mountain warfare, unorthodox
warfare or a combination of all these.
He has perfected almost a gystem
while trying it in different climes and
different parts of the country, the
mainland of China, in Korea and n
Southeast Asia, with different wea-
pons ang with different adversaries.
He had perfected his own system
with which we were not at all fami-
liar. We also know, Madam that this
army of the Chinese is in millions. We
do not know the correct position, but
we have heard it said that the regular
army itself is of the order of 3 million
apart from the national militia -nd
irregulars ang other wings. They
have an aid strength of 3000 planes.
They have the navy. They are a
nation of 700 million people. All this
is known. And what were we to pre-
pare for? Was the nation to pre-
pare for a frontal assault, a direct
confrontation with a neighbour of
this magnitude?  Surely it would
have been the height of folly for a
country like India to have tried to
match the Chinese in armed strength.

Then what was the world sttua-
tion? What was the perspective in
the world? The United Nations, ever
since it hag come into being, has been
having as its objective the establish-
ment of peace and cordial relations
between nations and the settlement
of disputes by negotiations. And we
may humbly claim that we have play-
ed no mean part in the evolution of the
policieg of the United Nations. By
tradition, history and training, we
have always preached peace. I would
requent my hon. friend, Shri
Vajpayee, who is one of the strong
pillars of the Jan Sangh, to listen to
this particular part of my speech.
What is the mission of this land?
‘What has been the mission of this
land for ages? It has not been mili-
tary might. Although our soldiers
are second to none in the world in
bravery: our mission the central pur-
pose of our national life, has been
peace, the spreading of peace, the mes-
sage of peace, India is known for a
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Buddha or a Rama or a XKXrishna
or a Ramakrishna but not for
its military heroes. That is the
image of India and we are translating
this image in the political field and in
all the forums of the world and par-
ticularly in the United Nations. And
the world itself as the House will re-
member, after the Second World War
was entering into an era of peace, in
spite of the arms race among the big
Powers and the ideological conflicts.
Angd in this troubled world, India
tried to play her humble part by try-
ing to bring the warring nations to-
gether by giving its message cf peace,
And it is an irony of fate that such
a nation should be attacked by the
most aggressive nation in Asia during
last year. It was at that time in the
Phase of history when the world it-
self was gravitating towards broad
peace, towards the settlement of dis-
putes by negotiations and towards
cordiality, it was at this juncture that
we were confronted with aggression
by a mighty Power.

Was it any wonder, therefore, that
we did not foresee this and even if
we foresaw that we did not go on
scurrying for arms? We did not go,
losing our balance, into a mad race
for arms. We took it calmly, we {ook
it quietly. You may say that it was
a gamble in the peaceful intentions of
China. You may say so if you like.
But I am not at all ashamed to say
that the Government of India did not
lose gight of its fundamental policies.
Tt hoped against hope that China
would see reason, that China would
see the signs in the world, that they
would see the strong currents, visi-
ble and invisible in the world towards
harmony, towards peace and towards
cordiality. It was at this juncture
when we were hoping that China
would see the error of its ways that
it decided to attack us. And it is
not the first time that a peaceful
nation hag suffered reverses by an
unscrupulous aggressor. During the
First World War we know how the
Allies had a disaster at Gallipoli.
During the Second World War there
‘were the Dunkirk disaster and the
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Pear; Harbour incident, So it is
not for the first time; it is not as if
India had to undergo an unparalleled
disaster, It is because we knew that
Wea were pursuing a policy of peace
not only in keeping with the genius
of the country but towards helping the
forces of peace in the world that we
took the Chinese aggression itself in
its stride. And what has been the
result? China stands isolated today
and the moral support of the world
is with India. It is this that we have
been anxious to establish and we may
humbly claim that we have establish-
ed the image of India more firmly
than ever before in the councils of
the world.

I do not for a moment suggest that
because we have been standing for
beace through ages, because the world
itself is trying to settle its major dis~
putes without war, India should re-
main at the mercy of any aggressor. I
do not suggest that at all but it is
simply fantastic, it would be unrealis-
tic to think that because there has
been aggression, we should throw
everything overboard, that we should
lose our sense of proportion and just
get entangled in an armg race. I
would ask the House to imagine what
would happen if there is a surprise
nuclear attack by the Soviet Union
or by the USA against one of them.
One of the powers will be destroyed
The Power that has the element of
surprise will surely gain the upper
hand. What is the safeguard against
it? Absolutely nothing. What pre-
vents a major Power now from over-
running the newly independent
countries of Africa? Absclulely
there is no defence. The number of
independent nations has grown from
55 when the Charter was signed to
105 today. Would all these have been
possible but for the current construc-
tive forces working for peace, for the
elimination of colonialism and for the
acceleration of the economic progress
of the world? It is these forces that
determine the fate of the world and
no amount of arming by a country
would be a bulwark against aggres-
sion. )
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It has been repeatedly said that our
real strength is in our organic unity
and our coherence. And the Chinese
made that dramatic withdrawal on
the 21st of November, it was not be-
cause it was afraid of the possible
aid that we might get butf it was be-
cause of the internal unity manifest-
ed by the Indian nation. It is the
unity of purpose that is basic to all
our endeavours. Then, of course,
comes a strong economic base. We
must have the wherewithal the in-
dustrial base, to supply the sinews of
war. These are basic in any scheme
of things to deter aggression. At
the same time, I would warn the
House that even if we achieve the
height of prosperity, we should not
jin our grrogance think that we can
dominate over others, that we can
bully others, even if we are stronger
than China, in total military strength
I mean.

5077

Sert M. N. GOVINDAN NAIR: But
what about the steps by way of your
building roads in NEFA?

Smrt N. M. LINGAM: I am coming
to that. Even if we are stronger than
China, for argument’s sake, we should
not be bellicose. We should not say
that we should invade Tibet, that we
are going to regain by force of arms
what we lost in Tibet, the region of
Tibet. We must still continue to
preach our message of peace. We
stand for peace and our armed
strength is for the limited purpose of
safeguarding our borders and for
defending our integrity. Nothing be-
yond that. I the most peaceful
country in the world, if a country of
five hundred milliong is to enter the
arms race throwing all it ideals over-
board, then the future of the world
is bleak indeed. The law of the
jungle will then prevail in the world,
and if India goes under, the whole
civilised world goes under. The pers.
pective that we have to keep in mind
is that in this state of affairs, it is
the basic unity of the country and

[RAJYA SABHA]
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internationa] action that deter aggres-
sion and we must wake up. If the
world’s moral force is not behind us
or behind any nation for that matier,
that nation, however mightily it
might be armed, cannot deter aggres-
sion. That is the truth we have {o
face. Having saig that, I would like
to ask the House to consider if the
Government had been remiss in not
going feverishly with military pre-
paredness in anticipation of a mighty
aggression. We are in an era in the
world where the developed nations
are trying to help the underdeveloped
nations economically. And it would
be most odd it such a nation were to
think of raising its strength militarily
and running into an arms race with a
country whose traditions and whose
objects and ideals are entirely
different from ours,

5078

Then, T come to the limited question
which is why the roads were not
developed. My hon. friend has raised
that question. I would remind him
that even a5 late ag 1960, we were
negotiating with the Chinese, when
Mr, Chou En-lai came here, and as a
tesult of his visit an official team was
appointed to go into the whole ques-
tion of the border dispute. He admit-
ted that it was only 3 border dispute
in 1960. And even ag we were talk-
ing, we had set up the Border Roads
Organisation and we Wwere building
the roads. I am amazed that my hon.
friend, whom I thought to be a
serious student of zt least recent his-
tory, has forgotten all this. So it is
not as if the question of border roads
had been neglected,

Surt M. N. GOVINDAN NAIR: My
point is not that. You may negotiate
with Mr, Chou En-lai. You may con-
clude a treaty. That i a different
matter. The question is, if you want
to have some military force, the
elementary thing is that you have to
have roads. And, secondly, there
should be elementary arrangement for
intelligence. Why did you bring in
all this peculiar thing to cover up
your failures? Unless you decide that
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there shal] be no army, there would
be complete, general, disarmament,
til] then you should have some ele-

mentary arrangements. Were you
lacking that? That is what the
Report hag exposed.

Surt N. M. LINGAM: 1 thought I

had answered that. I said a little
while ago that the United States of
America, the mightiest nation in the
world today, Madam, could be des-
troyed by the Soviet TUnion if it
indulges tonight in a surprise nuclear
attack. T admitted at the outset and
the Government has said that we
never expected a major attack in
NEFA, it is a most difficult terrain,
our logistic support has been very
poor and that we did not have the
roads because road building in that
terrain is a very slow process. And
when we knew the danger was loom-
ing large, we established a Border
Roads Organisation, and it has done a
wonderfu] job of work today., People
have no idea of the problems involved
in constructing roads in these inacces-
sible regions.

Suri M. N, GOVINDAN NAIR: My
point is, I agree that we Were unpre-
pared. But did you read this report
about your unpreparedness with re-
gard to the building of roads?

Surr N. M. LINGAM:
to this point shortly,

I shall come

Tue DEPUTY CHAIRMAN: You
have hardly two minutes more,

Surr N. M. LINGAM: 1 know, I
wag trying to present this problem in
a wider canvass. I wag trying to
show why we did not anticipate a

major Chinese aggression on our
border,

Tue DEPUTY CHAIRMAN: In that
process you have finished your time.

Sarr N. M. LINGAM: 1 will con-
clude now. I was trying to show
why we Were not hundred per cent.
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prepared on the 20th OQctober when
the Chinese indulged in a perfidious
attack against India.

Sur1 CHANDRA SHEKHAR (Uttar
Pradesh): Not even 5 per cent.

Surr N. M. LINGAM: But the
second statement of the Defence
Minister says that we are wide awake,
wide awake not only in the mililary
sense, not only in the sense that we
are making up our deficiencies in
every field of military preparedness,
but the whole nation is awake, that
it shall sleep no more. It is true that
the time at our disposa] is short. We
are up against an enemy who has had
half a century to build up but we are
racing against time. I assure my hon.
friend that we are building up
feverishly our roads. We are not
neglecting any branch of milifary
preparedness. If he cares {o see them,
it is up to him to go to the NEFA and
Ladakh borders and test the trans-
formation that hag taken place,

Surt  CHANDRA SHEKHAR: But
the point was . . .

Surt N, M. LINGAM: 1 am not
yielding. Madam although we were
wrong in placing hundreqd per cent.
reliance on the intentiocn of the
Chinese, although we have suffered
reverses, it has not been a national
humiliation. It may be a setback,
but it does not mean a msajor defeat.
And thanks to the Chinese, again the
nation is galvanised and the Chinese
will never have an opportunity to sce
India humiliated. China has siready
learnt the lesson. Our military pre-
paredness is going on according to
schedule to safeguard the integrity of
the nation.

Surt M, S. GURUPADA SWAMY
(Mysore): Madam Deputy Chairman,
when Parliament demaaded an en-
quiry we were very clear in our
minds what we were asking for. We
did not definitely want a monotonous,
ritualistic enquiry which has to be
gone into, but a thorough clean, com-
prehensive enquiry. We knew what
we wanted, what type of enquiry
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shoulg be conducted. Madam, we
wanted the causes of t{his NEFA
debacle to be gone into—they are
very important indeed—at the same
time, Madam, we wanted further prob-
ing by a competent authority, we
wanted those elements who were res-
ponsible for this debacle, for this
tragedy, to be found out, ang some
punitive treatment to be meted out
to those elements. Further, we also
wanted to know the nature of the
enemy and the various steps that
were taken during the past and even
at the time of the Chinese aggression
to prevent such aggressive thrusts on
our border. When this demand was
made by Parliament, the Prime
Minister, with a certain amount of
hesitation, all the same admitting the
wisdom of this demand, conceded that
there ought to be an enquiry which
should be comprehensive enough,
which should incl1de the finding out
of such elements who were responsi-
ble for any lapses, bunglings and
faults during these operations. And
even later it was conceded by my
friend, the Defence Minister. While
he was referring to the terms of
reference in the House he made it
clear that the enquiry would not be
half-hearted, it would not be incom-
plete, and it would be as thorough as
possible. This is the promise made,
but how this promise has been kept
up. That is the question that has to
‘be discussed,
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Madam Deputy Chairman, later on
I find an amazing change in the atti-
tude of the Government in this mat-
ter. They said that the enquiry
gshoulq be conductad in order to draw
certain lessons out of this debacle and
to profit by that. Later a rider was
added. There was no rider in the
beginning. It was added later that
this enquiry is not intendeq to punish
anybody who wag responsible for the
debacle and the statement makes it

wvery clear. The Defence Minister
says there is no witch-hunting. He
says “We do not believe in witlch-

hunting.” I do not k%now if anybody
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wishes to have witch-hunting here. I
can assure the hon. Defence Minis-
ter that there is no McCarthyism or
any lobby projecting thap outlook or
that attitude. But we want a real
and realistic assessment of the whole
situation and responsibility to be fixed
on persons who were responsible for
the debacle. But the rider says that
nobody should be held responsible or
accountable. This is an amazing
change in the approach «af the
Government. I do not know why
this change was brought about.
Again I do not know why the enquiry
wag not full, completz, absolute and
thorough. As it i5 we have Leen
given only a smal] portion of the
conclusions reached by the Enquiry
Commission. We have not even had
the benefit of the epitomised version
of the Enquiry Report. Madam, here
I would like to ask whether in any
other democratic country in the
world today such an ailempt to con-
ceal certain vital things in matters of
defence is made. We can only draw
parallels and precedents. I would
like to quote some precedent to subs-
tantiate my view.

Surt AKBAR ALI KHAN: There
is no country where such an enquiry
is fuller when the danger is on.

Surt M. S. GURUPADA SWAMY:
I anticipated your question. I would
draw the attention of the Members,
Madam, to the year 1940 when there
was a blistering air attack on Eng-
land. When, after a week’s attack by
the Nazi air force on the British
cities and population, a debate was
conducted in Parliament in 1940—I
think it was in the month of August,
if I remember correctly—a demand
was made that there should be ap en-
quiry. The reply was “No enquiry
is necessary. We are prepared to
place before the House every detail.”
Mr  Churchill who was at that time
the Prime Minister—he had taken
over by that time—gave details of
the losses, the weapons used, the
forces deployed in various places and
sectors and the kind of strategy that
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attention of the Members to the his-
toric debate in the House of Commouns,
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Sart B. K. P, SINHA (Bihar): May
I ask one question? Was that not a
secret session, secret in the real sense
of the term, when nothing leaked out
of the House?

Surt M. S. GURUPADA SWAMY:
1 do not know whether it was secret
or not. But if it was secret, we
have no objection to have a secret
session here also.

Surrt N, C. KASLIWAL (Rajas-
than): At that time there was a
non-Party Government in England.

Sarr M. S. GURUPADA SWAMY:
1 think my friends are having all
sorts of illusions.

SHrT A. B. VAJPAYEE: There was
a coalition.

Surr M. S. GURUPADA SWAMY.
There wag a coalition. There was an
open debate and all the facts of the
situation were placed before the
House. A point was made by too
familar a figure now—he was then
just a junior Member of Parlia-
ment—Mr. Profumo. He said one
thing which was admitted later on by
Mr, Churchill. He saiq that the Nazi
Germany suffered from one draw-
back. Their own forces, their own
people did not know the amount of
munition and equipment, the number
of forces and all the rest of it. That
is why they said the Nazi Germany
was bound to suffer in morale after
some time when they had lost certain
percentages in the course of the War.
The whole Germany would collapse
because there would be no morale left
there. I am just drawing the alten=~
tion of the House tc the debate con-
ducted in the month of August 1940.
It was said that the morale of the
British people was high in spite of
that blistering attack  because every-
body knew what was happening. But
today what is the situation here? We
take shelter and say that military
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secrecy is a very valuable thing. It
is a valuable thing bul we must know
which ig a military secret and which
is not. Unfortunately in this country
there 1s no proper view about mili-
tary secrets. Madam, is it the con-
tention of the hor, friends here that
the publication of this Report will
involve a military secret?

Surt AKBAR ALI KHAN:
tainly.

Cer-

Surt M. S. GURUPADA SWAMY:
Is it not true, Madam, that even after
this gist of the Report is placed be-
fore us the misgivings that are presist-
ing today in the House and outside
the House are as much as they were
before? In future these misgivings
may deepen. Should you work in
this fog of unreaiity with so many
misgivings? Is it good for the morale
of the country? We all agree that the
morale of the country should be kept

up.

AKBAR ALI KHAN: It
speeches of the

SHRI
depends upon the
Opposition Members.

Surt A. B. VAJPAYEE: Are you
going to fight the Chinese with the
speeches?

Surt AKBAR ALI KHAN:. We
have to keep up the morale of the
people.

Surt A. B. VAJPAYEE: Morale is
there but the Government is not
prepared,

Surt M., S. GURUPADA SWAMY:
Madam, it is said that there should be
faith in everything but fa.th will not
be found in a cupboard. Faith has
to be created. It caanct be kept in
a drawer to be cpened later on. Later
on it will not be found, I am sure.
We all agree that faith has to be
instilled. How? The persistent mis-
givings about our defence efforts
should as far ag possible, be cleared.
That is an elementary thing that has
got to be understood. Unfortunately
this country di4 not have a major
conflict before. The question which
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is a military secret and which is not
has not been properly understood and
properly decided. Therefore, in this
context of confusion and doubt, we
must as far as possible err on the
right side, that is to say, we must give
more details and the Houses of Par-
liament should be taken into full
confidence. But the position now is
that misgivings still persist in spite of
this debate, because the enquiry itself
was narrow, partial, circumscribed,
half-hearted, tardy and most unsatis-
factory.
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Ax Hon, MEMBER: Wishy-washy.

Sur1 M. S. GURUPADA SWAMY:
I am one with the Government with
regard to mainiamning essential mili-
tary security. But the Government
itkelf admits that the Intelligence
Service was unsatisfactory and there-
fore, there was no effective checking
on either those elements that infiltered
or on those people who traded on in-
formation. Therefore, let us be very
clear and sea that when we do such
things, we do them well.

My next point ig this. This En-
quiry Report says that there should
not be any witch-hunting. I agree
with that. But I do not know why
the Defence Ministe: should be using
this expression “wiich-hunting”. Who
is after witch-hunting? Nobody is
after any witch-hunting. What we
want is to place responsibility on cer-
tain individuals. We want account-
ability for action. Taking this view,
if there is to be accountability, if
there is to be responsibility, then
there has got !0 ha a new approach
to the whole problem. We stil] be-
lieve that there should not be per-
secution. We do not have any sadistic
persecution complex. The Ministry
says it, but T want to bring it to the
notice of the hon, Minister and to the
House that it ig not as if there has
been no persecution. Departmental
actions have been {aken or are being
taken against a few unfortunate
creatures like chaprasis, clerks and
other junior people. 7Tty have been
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proceeded against and action is be-
ing taken against them. It is not as
if action is not being taken. When
that is the case, why this hush-hush
policy with regard to taking action
against the higger people? Is it Dbe-
cause they enjoy a certain prestige?
Is it because they enjoy a certain
place in Delhi society? What is it
then? I want a clear answer. There-
fore, I feel that there is a sort of
anxious concern to conceal certain
things. I know many many things
the Defence Minister has given.
What he has given is very important
and very interesting. But I would
also say that what he has concealed
is equally vital and I would really
have felt happy if these important,
vital and inseparable issues had been
gone into and a thorough enquiry
made. I would have been happy if
a separate commission had been set
up for the purpose, a commission on
which there is an independent Judge
and an ex-General. That would have
made the enquiry objective and im-
partial.

Let us realise the gravity of the
situation today. The country still
does not want to believe that the
tragedy wag unavoidable. The main
question is Wwhether the tragedy in
NEFA was avoidable or unavoidable.

(Time bell rings.)

Tae DEPUTY CHAIRMAN: You
have taken 20 minutes. Two more
minutes you may take.

Ssmr M. S. GURUPADA SWAMY:
I would require only five minutes
more.

Tue DEPUTY CHAIRMAN: That
would make it 25 minutes and there
are many more speakers,

Surr M, S. GURUPADA SWAMY:
As I said, the question is whether the
tragedy was avoidable or unavoidable.
My feeling is that if things had been
done properly, if proper steps had
been taken in time and effectively,
this NEFA tragedy could have been
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avoided. Surely our defences were
at a disadvantage. Defence was
belittled Dboth quantitatively and
qualitatively in the past and defence
never came up at all for serious
thinking in the Government. What is
. the result? The result was the deba-
cle in NEFA. 1t was made inevitable,
1 would say. It was not unavoidable.
Tt became inevitable because of the
false steps that hag Tbeen taken.
Madam, what is the position today?
What is the dynamics of the situation?
There is no gun booming at any tar-
get today, but there has been massive
build-up of the enemy forces. I am
told that 25,000 divisions have been
concentrated all along the frontier.

AN Hon. MEMBER:
sions?

25,000 divi-

Sart M. S. GURUPADA SWAMY:
1 am sorry, I mean 25 divisions have
been concentrated, I am told, all along
the frontier. Also I am told that the
present concentration is much bigger
than the entire military strength of
India before the Bomdila and Sela
tragedy. If that is true, how is my
hon, friend the Defence Minister go-
g to meet this situation with three
divisions or with even six divisions?
The other day the Defence Minister
was good enough to say that military
supplies were flowing in, that they
were streaming in. Where are they
streaming in, I want to know. What
about the East European countries?
In spite of missions by various com-
mittees and visits by individuals, the
supplies are not streaming from the
East European countries. Even from
the West the supply is negligible, not
much. If you jook at the budget of
England, it is very clear that they
have made provision for Aid-India
only from the next budget year. So
enough supplies will not be coming
now. In this present position, how
will you meet this danger that is
growing? It is growing much more now
because there is a premarital political
fornication between Pakistan and
China and there is a sort of entente

{20 SEP. 1963 ]

and on ‘Our
Defence Preparedness’

5088

between these two countries. So un-
less we build up our forces in time,
how do we check these two evils?
Today China has invaded and then
withdrawn, But China jis in physical
possession of those areas, all those
areag which they claim to be theirs.
In spite of the fact that the Prime
Minister has said that we were free
to occupy those ferritories, those
areas, We are not able to go there.
That is g fact. Why can’t we go
there? That is because we are still
weak and that is accepted. The only
way is to make up our will
and to have adequate means to
translate that will into action. We
must fight the enemy as long as it
pleases them to fight, and our deter-
mination should be to fight China as
long as China wants us to do so. That
should be our determination, and that
can only be done if we mobilise on a
much larger scale than at present our
men and material for this purpose.

Madam Deputy Chairman, I wish
our Defence Minister would be much
more dynamic than he is now. He is
dynamie, I know, and he has brought
about considerable changes in the
Ministry by the way he has been
funectioning. But that is not sufficient.
I must say that much more effective
steps have to be taken. Complacency
and inertia have to be removed. The
main bottlenecks are inertia and
complacency. We have to remember
that anything may happen at any time
and we must be alert we must be
vigilant agnd we must be prepared.’
Madam Deputy Chairman, we must
also understand that war with China
may be a 30-year war, or even a 100-
year war, and we must be prepared
for it. So if you want to fight, fight
well. You must remember one thing,
that this is a conflict of strategy, re-
sources, organisation, materials,
morale and science. We have got to
be clear in all these things; otherwise,
we will be finished. Therefore, T
want the Defence Minister to give a
bold lead, take us into confidence and
we wil] assure him that so long as we
live, we will fight and when we fight,
we Will succeed.
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Dr. GOPAL SINGH (Nominated):
Madam Deputy Chairman, it is a very
delicate matter that we are discussing
today because the future of our nation
and itg independence are at stake.
We should not, therefore, discuss this
matter from the party standpoint but
from the national and the couniry’s
standpoint. Whatever we say here
has a certain effect on the morale of
the people outside and if we {ry to
take advantage of the situation creat-
ed by this crisis, I am sure the enemy
would be more pleased than any
advantage that might accrue to us as
a result of the brave speeches that we
make here. Two of the criticismg that
have been levelled against the Gov-
ernment by the leaders of the Opposi-
tion are: one, why did our Military
Intelligence fail and, two, why could
not we build border roads in time?
I will first reply to the point raised by
Mr. Govindan Nair because I am
very happy that he, being a member
of the Communist Party, has the
courage 1o stand up for his nation
against the Chinese aggression and 1io
be with us at this time of crisis.
Unfortunately, we had been witness-
ing for the last few months, ever since
the Budget was presented to this
Parliament and was passed, a good
deal of agitation on the part of the
Communist Party of India, to reduce
taxes, to bring down the price level,
to do everything . . .

Dr, A SUBBA RAO (Kerala):
What is unfortunate about it?

Surr M, N. GOVINDAN NAIR: Tax
the rich.

Dr, GOPAL SINGH: Just listen to
me. Have a little patience and I will
reply to almost all the points.

Ssrr FARIDUL , HAQ ANSARI
(Uttar Pradesh): That they would
never have.

Dr, GOPAL SINGH: Unfortunate-
ly, Mr. Govindan Nair and his Party
brought out a huge procession of
about a lakh of people to parade
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through the streets of Delhi at a cost,
T sheould -~=y. of about fifty lakhs of
rupe~ or morve, merely to demonstrate
their resentment against the taxes that
have been imposed as a result of the
Chinese aggression against our terri-
tory. I wouldq only ask him this sim-
ple question,

Surr B. K. P. SINHA: There were
less than fifty thousand, not one lakh.

Dr, GOPAL SINGH: I am putting
it at ag high a figure as they them-
selves make it out to be. I believe it
was fifty thousand, maybe Jess but
they say that it was more than a lakh
of people who paraded through the
streets of Delhi,

Surr B. K. P. SINHA.:
are always tall,

Dr, GOPAL SINGH: Even if their
claims are tall, they brought people
here at a cost of fifty lakhs of rupees.

AN Hon. MEMBER:
did they get the money?

Dr. GOPAL SINGH: From any-
where, 1 do not bother. Even at this
time of crisis they brought large num-
ber of people to Delhi at a cost of
fifty lakhs of rupees to bring down
the morale of the people. Why did
they take out this huge procession?—
to overawe the Government, to demo-
ralise the people, to tell the world
outside that they were not with the
Government, that the prices were
rising, that the people were being
crushed under the burden of taxes
and, therefore, this Government
should be brought down as speedily
as possible in the interests of a Com-
munist regime in this country.

Dr., A, SUBBA RAO: It was only
to bring down the prices and for
nothing else.

Dr. GOPAL SINGH: No, no, it was
to demoralise the Government. The
price issue was only an excuse put
forth.

Sarr B, K, P. SINHA: One more
objective they got photographed by
the Chinese.

Their claims

From where
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Dr, GOPAL SINGH: 1 think they
are not very happy about it, but there
is, it happened. Even at this time of
crisis, when taxes have risen on
account of the Chinese aggression they
have taken upon themselves to attack
the morale of the people which is an
ammunition of war, Not only they
but also the Jan Sanghis, the Swat-
antrites—everyone of them has attack-
ed the Budget. On the one hand, they
have attackeq the Government for
non-preparedness and when taxes are
increased—and there is no other
means by which the preparedness of
the nation can be assured—they at-
tacked the Budget. Once you do not
allow the Government to build up
huge resources to fight the Chinese
menace, then you should not expect
this nation to be prepared for the
coming fifty years to meet the Chinese
aggression that is facing us, not only
the Chinese aggression but also the
Pakistani aggression. You must
choose between the two things. Either
you must sacrifice and sacrifice fully,
be a part of the nation when it is pass-
ing through a great crisis or you bring
about confusion and chaos in the
country in which case, I would
respectfully suggest that you are not
playing the part worthy of the great
citizens of this country,
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Secondly, we have been accused—
the Government has been accused—of
lack of intelligence, military intelli-
gence, I mean to say.

Hon. MEMBERS: Both,

Dr. GOPAL SINGH: Now,
laugh at my cost.

you

Sur1 AKBAR ALI KHAN: We are

dealing only with military  intelli-
gence.
Dr. GOPAL SINGH: Now you

laugh at my cost and I am g’oing to
laugh at your cost. Wait a minute.

They have accused the Government
of lack of military intelligence. The
Government has been told that not
enough resources were available for
the military intelligence of the kind
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that was necessary at that time with
the result that we came to
grief. Now, if the military in-
telligence of every country were
to be that prefect then you
would never have seen Dunkirk,
Singapore, Korea, There would have
been no wars and perhaps there would
have been no history to talk about.
There is a proverb that nothing suc-
ceeds like success but there is also its
counterpart that nothing fails like &
failure.

Pror. M. B. LAL (Uttar Pradesh):
You have always followed the second.

Dr, GOPAL SINGH: I may also
say that you have not followed the
first. You have never succeeded in
anything so far, not even in getting
the votes of the people,

Pror. M, B. LAL: You have suc-
ceeded in one and failed in the other.

Dr. GOPAL SINGH: It is good to
be amusing sometimes but one should
not always be amusing at the cost of
one’s own nation’s distress. What I
am saying is that if the military intel-
ligence would not have failed or if it
would not have been that imperfect as
it turned out to be then we would not
have suffereq reverses, But it is not
merely the lack of military intelli-
gence, it was not merely the lack of
roads, it was something else,

Now, we are told that the Govern-
ment, in spite of the warnings that the
Chinese gave by their skirmisheg on
the borders, did not pay any heed and
did not prepare. Now, right from
1959 when the border with the
Chinese became live, when the
Border Roads Organisation was set
up, more and more border roads were
built, and as the statement of the hon.
Defence Minister would show, about
1600 miles of roads were built up to

June, 1963, More and more roads are
being built now-a-days and this
Organisation ig doing remarkable

work in spite of the deficiencies here
and there. We in India have never
seen the destruction war causes. We:
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see this now for the first time since
independence. Earlier, somebody else
was fighting for us all the time. We
were either part of an empire or slaves
of the Moghuls and the Afghans.
If during the last sixteen years that
we have been independent, we have
committed certain mistakeg then, on
account of those mistakes, you cannot
damn the Government outright and
say that everything that the Govern-
ment has done is wrong, or all that
opposition, hopelessly divided, would
have done would have been right.
And Madam Deputy Chairman, I want
to submit that there is a good deal
of difference between g defensive war
against border incursions and the
requirements of a counter-attack. Once
the enemy takes the offensive he
always gives you initially a bloody
nose, you are flabbergasted; you do
not know where you stand. It
happened not only with us but with
all the nations of the world. Whoso-
ever attacked first, whosoever aggres-
sed, had the initial advantage. That
is the lesson of history. You read
any nation’s history. You take the
history of the last War and you will
get to know that whosoever aggressed
first had the initial advantage. The
Chinese too had the initial advantage,
but we must also remember that we
were fighting on three fronts, not on
one front. NEFA is divided into
two Divisions, one is the Lohit Divi-
sion and the other is the Kameng
Division and the third was the Ladakh
front. At the Ladakh front we fought
very well indeed. We did not give in
and we fought as heroically as possible
and in the Lohit Division also the
results were spectacular. But it was
only in the Kameng Division that there
were reverses, Now, General Xaul
who has been criticised rather severely
in this House was in charge not only
of the Kameng Division but also of the
Lohit Division. If he was a bad General
in one Division he could not have
been a good General in the other or
if he had been a good General in one
Division he could not have been a
‘bad General in the other. But some-
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thing did misfire. I do not
say that something did not mis-
fire. I am glad the Defence Minister

has accepted the shortcomings of those
days and has also assured us that the
mistake would not be repeated. But
when we speak of our reverses, our
successes in the Lohit Division must
be put by the side of what we suffered
in the Kameng Division.

SHrr A, B. VAJPAYEE: What suc-
cesses?

SHrRT A. D. MANI: Yes; what suc-
cesses? Where?

Dr, GOPAL SINGH: Let us first of
all gee the over-all picture, Well, we
had to withdraw against overwhelm-
ing numbers, and we did withdraw
but in one Division we withdrew in a
very orderly way taking a heavy toll
and (Interruptions). It is
very good to shout like this from the
Ramlila Ground but military opera-
tions are not carrieq on from the
Ramlila Ground.

Surt CHANDRA SHEKHAR: Nor
they are carried on from Trimurti or
sitting here in Parliament
(Interruptions). And you are prais-
ing all those Generals who have been
sacked by the Government.

Dz. GOPAL SINGH: They
not been sacked. They resigned,

have

AN HonN. MEMBER: They deserve
to be sacked.

Dr. GOPAL SINGH: They may
deserve anything but the point is that
they were not sacked.

Sart FARIDUL HAQ ANSARIL
Probably he has been removed to
become Prime Minister later on.

(Interruptions.)
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Dr, GOPAL SINGH: Madam De-
puty Chairman, when it is suggested
that there was a good dea] of inter-
ference on the part of the higher com-
manders with the work of the Jocal
commanders then all that I have to
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suggest is that it is the duty, the
business, the function, of the 1local
commander to refuse to obey the

orders.

Pror. M. B. LAL: Wonderful!

Dr. GOPAL SINGH: You have not
then studied war history, nor have you
studied what many officers of integrity
have been doing in timegs of war. It
ig always open

(Interruptions.)

Surt AKBAR ALI KHAN: I think
Dr. Gopal Singh should be allowed to
speak, My friends can have their
say later on.

Surr M. N. GOVINDAN NAIR:
I think the Defence Minister must be
saved from such friends.

Dr. GOPAL SINGH: And the nation
from you and your Party.

Tue DEPUTY CHAIRMAN:
have only five minutes more,
Gopal Singh,

You
Dr.

Dr. GOPAL SINGH: Madam Deputy
Chairman, I would submit in all humi-
lity that I should be given some more
time because most of my time has
been consumed by these interruptions.
If they are very keen on interrupting
me, certainly I am keen on proceed-
ing with all the arguments that I
can advance against! their frivolous
attacks. As I said, it is the business
of the local commander always to
refuse to obey wrong orders, because
it is he who is on the spot and it is he
who can judge the local wsituation
as it develops from time to time. No
military commander has so far “een
charged with dereliction of duty if he
has done so. I will give you two instan-
ces. Firstly, when Mr. Churchill ask-
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ed General Wavell to attack in North
Korea he refused because he thought
he did not have the wherewithal
which was necessary.
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Surt A, D, MANI:
Korea?

You say North

Dr. GOPAL SINGH:
Korea, North Africa,

Not Necrth

Sart FARIDUL: HAQ ANSARI:
But he became the Viceroy of India

Dr. GOPAL SINGH: I know every
body who failed became the Viceroy
of India.

SHr CHANDRA SHEKHAR: Ilere
unfortunately Pandit Nehru has get
no colonies; otherwise we can send him
there.

Dr. GOPAL SINGH: Similarly,
when General Auchinleck wag asked
tc attack, he also did not nave the
necessary  wherewithal but he did
attack and lost the battle, And e
must remember that Mr. Churchill
used to direct the operations from his
bedroom. Here you have accused
the political leaders of having direct-
ed the military operations from here,
though I can vouchsafe that nobody
directed the operations from here.
But certainly it is their business, their
right and their prerogative to lay
down the policy from here but no-
body in his senses would direct the
operations from his office here. But
Mr, Churchill did even that. When
General  Auchinleck obeyed Mr.
Churchill and attacked and lost even
then in his case and in the case of
General Wavell also the nation up-
held Mr. Churchill and not the
Generals. But here we are out for a
witch-hunt and we want to have the'
headg rolled in dust of those people
whom . . ,

SHrr FARIDUL HAQ ANSARIL
Not people; but the man chiefly res-
ponsible,
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Dr GOPAL SINGH: . we can
get hold of. It is the nature with us
Indians that whenever we have some
scores to settle outside and if we can-
not settle those scores then we come
down upon our womenfolk and child-
ren when we go back home. That is
what the leaders of the Opposition are
doing and that is not at all correct.
(Interruptions.)
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Tue DEPUTY CHAIRMAN: Order,
Order.

Dr. GOPAL SINGH: They are dis-
gracing the House by saying all kinds
of things about our defence forces.

SErt A. B. VAJPAYEE Does it
apply to the Government also?

Pror. M. B. LAL; They are an ex-
ception to the rule.

Dr. GOPAL SINGH: It has been sug-
gested by Mr, Mani that the Defence
Department surrendered Rs. 32 crores
during the last five years for it could
not build wup all the material for
which Parliament had sanctioned
money. Now, if I may be permitted, 1
would like to read out an extract from
an article that appeared in the “States-
man” of September 9, The article is
entitled “Some Facets of Defence
Production—Complete Self-sufficiency
—a Distant Goal”, In that article the
military correspondent of the “States-
man” says:

“To begin with, in the manufacture
of defence equipment, it is not sim-
ply a question of foreign collabora-
tion, obtalning technical know-how
and the setting up of ordnance fac-
tories. Prior to all this it is essential
to determine the suitability of item
“X” for use in our own country....
To ascertain this, user trials, that
is, tests by troops in the field havé
to be carried out over protracted
periods of time in all climes and
over varying conditiong of terrain.
These tests may indicate some short-
comings, which in turn ay mean
the introduction of modifications to
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the original design of the item....
At first a prototype is produced
on the basis of the qualitative re-
quirements. This may take, say, two
years, that is, after the factory has
been set up and tooled for the pur-
pose. Then comes a period of trials.
These are exhaustive and time-con-
suming, and may wadll cover another
‘two years. Defects are eliminated,
further trials are carried qut, and
finally item “X” in its acceptable
form is ready to go on to the produc-
tion line.”

Therefore, merely to suggest that if
you have the money, if you have taxed
the people, then you must immediately
arrange for the production of arma-
ments is to ask for the Mocn. You can-
not build up a military potential just
because you have the money. If you
have the money all that you can do
is to go and buy arms from abroad and
we all know that there is an enor-
mous arms racket/ in the world. If you
are not allied militarily with one na-
tion or the other then nobody is pre-
pared to part with his strategic wea-
pons, But Pakistan is on a different
footing. We have only learnt very re-
cently from the official briefings to
American newsmen that Pakistan has
received hundreds of modern M47 and
M48 tanks from the United States asg
military aid. And further we learn
that Pakistan hag also received F-104
supersonic fighters, armed with side-
winders. And then this briefing also
discloses that Pakistan is staill getting
about 50 to 60 million dollars worth
of military equipment annually. This
is after Pakistan has joined hands with
China and we know that Pakistan is
either going to or hag already entered
into a military pact with China. With
all this on our borders, with all this
happening around us in respect of
China and in respect of Pakistan, to
suggest a further probe into the mili-
tary weaknesses in NEFA or to launch
upon a witch-hunt, I think, would be
disastrous. What we need now is to
give g blank cheque to the hon.



Statements on the
NEFA Enquiry

5099

Defence Minister, who has during the
last nine months or so, done yeoman’s
work to the admiration of everybody.
We should give him our support and our
encouragement in the great task ihat
lies ahead of him.

One point more arxl I shall have
finished. This is in respect of the re-
tirement of the officer class. Now, much
has been said about the senior army
officers, that at very high levels the
eadership failed. But I wonder if the
Defence Minister has applied his mind
to the fact that our officers are re-
tired at the level of Colonel and Briga-
dier at the age of 47. When Marshal
Zukhov of the Soviet Union was here
about ten years ago he was astounded
that at such a young age, when the
nation had invested so much money in
the training of an officer, he should
be retired. Unfortunately, because we
want people who are coming behind
to be promoted, we retire officers at
the age of 47 to 50. This, I think is
not germane to the build-up that we
all have in view. Not only should their
age limit’ be increased to round about
60, depending on the physical fitness
of the officer concerned, but also there
should be some kind of gradation of
officers into ‘A’, ‘B’, ‘C’ class, etc. What
we are seeing now ig that the officer
who gets promotion does not do so be-
cause of his character or toughness
or because of his inherent qualities
ag a military leader but because he has
a better look, because he is very so-
ciable or because he has some con-
nections and this is disastroug to any
army,

)/Vith these words, I thank you. .

7 “Surt MOHAN LAL SAKSENA (No-

minated): Madam Deputy Chairman,
ordinarily I do not take the time of the
House, but this is an impottant oc-
casion and I rise to speak with a sense
of duty—duty to my countrymen, duty
to the House. duty to my old colleague
and leader, the Prime Minister, with
whom I have had the privilege of
working for over 40 years now, and to
myself,to speak out as I feel about the
present situation.
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It is an important discussion. Two
statements of the Defence Minister ape
before us and they deal not only with
the situation as it was before the NEFA
debacle, but also with our prepared-
ness to meet any future aggressiom
from the enemy,

Now, as regards the findings of the
Committee, I agree with him that noth-
ing should be said here that is likely
to hearten the enemy or demornlise
our men. I do not ask for any further
information nor I want him to say any-
thing about the enquiry that has been
held. From the report that he has
laid before us we find that things have
gone wrong and I want to know what
steps have been taken to set those
right. Here I may refer to what
Mahatma Gandhi had said. If things
around you-go wrong, you have to look
into yourself for the cause. We are
the makers of the cause of our
surroundings and to set them right
we have to direct the searchlight in-
ward. With the crusader’s spirit we
have to fight our shortcomings. Your
shortcomings have been there. Your
shortcomings have been responsible
for the humiliation the country has
suffered, The whole question is: Are
we following this with a crusader’s
zeal, to set right those surround.ngs
which were our own creation accord-
ing to Gandhiji?

Another thing I would like the De-
fence Minister to remember is this.
Our motto is: “Satyameva Jayate”, It
is truth which will prevail ultimately.
If the hon. Minister and his colleagues
follow these two rules of the Father I
am sure we will come round and we
will have avenged this humiliation.
The whole question is this. We find
here that all these five points wera
considered here and there were certain
shortcomings. But what steps have
been taken? Why were these shortcom-~
ings there? Explanations have been
given by some members, Other Mem-
bers have found grounds to accuse
the Government for the mistakes, I
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would like to ask them who among
them can guarantee that he will not
commit any mistakes. Mistakes, of
course, will be committed. To err is
human, But to recognise one’s errors,
errors of judgment, errors of omission
and commission, is divine and it pays
in the long run.

Serr AKBAR ALI KHAN:
been done in the Report.

SHRI A. B. VAJPAYEE: That has not
been done.

Surt MOHAN LAL SAKSENA: If
it is done, it is all right. I do not want
it to come out here. But I say we must
know what the mistakes are which
are responsible for these happenings.
There are three prominent actors in
this drama. They are the Defence Mi-
nister, the Chief of the Army Staff and
General Kaul. These are the three
main actors, How have they come out
of this? Fortunately for us they are no
more connected with the Defence
Ministry and, therefore, anything that
we may have to say here in regard to
them is not likely to affect the morale
of our men, I had some correspon-
dence, with the Defence Minister
regarding Lt. General Kaul, | wanted
to know why he was retired, what
were the grounds of his retirement.
When retired Generals are comiog
forward to join the Army, herc is a
General, who was highly spoken of
and eulogised in the other House, he
was retiring before his time. I asked
them whether it is due to his illness

SI0I [ RAJYA

It has

or due to anything else. I did not
have any reply. I can ready my let-
ters. The reason given is that he

wanted to go and he has been allow-

ed to go, What an explanation! After
all if a General who has got two
more years to put in goes and

retires at a time  when the emer-
gency is there, it does not speak to his
credit. And then, again, what about
the Chief of Army Staff? He was also
allowed to retire, When other retired
Qenerals were coming forward, volun-
teering their services, he also was
asked to retire.
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After his retirement, General Kaul
has been permitted to join, to take up
a job on a salary of 20,000 dollars a
year. On the other hand we want to
impose limits on salaries here in the
private sector. What for, for what
purpose? Simply to advise Dr. Dharma
Teja, whatever the name be. When an
enquiry was still on, General Kaul was
permitted to retire and go abroad.
And what are his actions?
Was he ill  when he came
back from NEFA to Delhi? Did he
come for treatment? I went to see Dr.
Kunzru in the hospital and I heard
stories. The General had come saying:
“I am ill, T am ilI”. And what was the
doctor’s diagnosis of the case? He
was never treated in the hospital. He
had come all the way from there, Was
it homesickness? It is a very bad dis-
ease for a General. You know how
Rajput ladies turned away their rela-
tions who had returned from the bat-
tlefield. Then he goes back and then
he comes back again, and I know that
he was allowed to retire. I do not say
anything more, but taking all these in-
to consideration the inference is that
the local officers were not taken into
trust, and there was interference and
all that. I feel that General Kaul might
have done very well in the past but
in this debacle he did not come out
creditably. That is what I say. So I feel
that it was not a proper thing for the
Government to have done. If he was
fit to serve, he might have been em-
ployed in some other Department, but
not in the Defence Ministry. He might
have been employed on some other
job. To permit his appointment on
such a high salary as 20,000 dollars, I
think it does not redound to the credit
of the Government which talks of
socialism and working for it.

I will not say anything much about
the Army Chief. I know there was
some trouble between General Thi-
mayya and the ex-Defence Minister,
After all the Prime Minister inter-
venhed and things were squared up. So
there was some sort of feeling, not
harmonious feeling, between the then
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Army Staff. (Interruption) In the Re-
port itself it has been said that if the
ordinary course had been followed in
the matter of promotions, there would
have been no discontent, there would
have been no trouble. So there was
come interference which should not
have been allowed. This comes out in
the Report itself,

Coming to the ex-Defence Minister
himself, personally he is a friend of
mine. He may be an able advocate, he
may be a clever politician, he may be
a dextrous diplomat, but he 1s not an
administrator. 1 think it was a mis-
take to have anybody as Defence
Minister who could give no time to his
work, who had no experience of admi-
nistration, People speak of administra-
tive experience because they give their
whole time and attention to it. Then
the second mistake was that he was
also made the Ileader of the Indian
delegation to the United Nations. He
had to spend much of his time there.
He could not give his time to his work
here, he could not have worked with
single-minded devotion, and so he must
have depended upon his officers and
others, In such cases when the Minis-
ter is away, vested interests get round,
and in this particular case I think it
was a mistake to have appointed Mr.
Krishna Menon as Defence Minister
because he was connected with what is
known as the jeep scandal, and there
are persons who can trace by a chain
of action and reaction from jeep
scandal to NEFA. I can give a story.
There was a halwai, He was preparing
sweetmeat. By mistake he had sprinkl-
ed liquid sugar on the wall which at-
tracted a lot of flies. The spider came
to eat the flies. Then the lizard came to
kill the spider, and then came the cat.
The halwai rushed at the lizand. A
beggar was standing outside and his
dog ran towards the cat. There was
trouble, This halwai felt that he be-
longed to the other community, and
there was danger of communal trou-
ble. Then some wise men came and
went into the cause of the trouble.
They pointed out that he was respon-
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sible for sprinkling that liquid sugar.
What happened here? I have got the
Report of the Public Accounts Com-~
mittee in my hands. There were seve-
ral transactions connected with the’
Defence Ministry in which it had been
found that the officers had not acted
according to the rules laid down.
There was no inspection. Orders were
placed for jeeps and those jeeps were
of course not inspected properly.
Contracts were entered into, but there
were losses which Government had to
suffer because the jeeps were never
supplied. You might file a suit but
nothing would happen. Now, we find
even in this report that we lack mate-
rial, This is how material is pur-
chased. We know what would happen.
But what happened in that case? The
High Commissioner had to resign and
he came away. Not only the High
Commissioner resigned but some of the
officers in the Ministry had to be trans-
ferred to the States and sent away
from the Defence Minisiry. But when
Mr. Menon took charge of the Defence
Ministry, those very officers came back
and we know how things worked like
that. Personally I feel that what has
happened has happened, I do not blame
anybody. As early as 1954 I had writ-
ten a letter to the Prime Minister. In
this letter I said that the Defence
Ministry was not being properly run.
In fact he himself wag in charge of
Defence. There was no Defence Minis-
try at that time. It was only called
Ministry of Defence Organisation,
MDO. In the telephone directory you
did not fingd mention of Defence Minis-
try. I must pay my tribute to Mr.
Gopalaswamy lyengar. He was an
able administrator. He wag the right
man for the Defence Ministry. He was
dead. Nobody else was found. There-
fore, the Prime Minister had to take
it himself, In this letter I wrote to
him that it was high time he had a
Defence Minister. Not only that, I also
said .

Surr AKBAR ALI KHAN: Dr. Katju
was Defence Minister.

Surr MOHAN LAL SAKSENA: He
was appointed afterwards. In this
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very letter 1 had also warned him that
his Central Intelligence was not gatis-
factory, that it was not as satisfactory
as in other countries, and I gave him
instances. That was in April 1954. It
was a long letter, it dealt with many
other problems, I have been writing to
him off and on acquainting him with
all things that occur to me. I am
obliged that he reads letters, he pays
them some attention, but busy as he is
1 do not think that he can be expected
to attend to everything. In that letter
I suggested that he must have a De-
fence Minister.
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Now, I come to the other aspect, and
that is preparations. Whatever the
Report says I am prepared to accept.
But I am one of those who believe that
if we have to meet the Chinese
menace it is not by having only mili-
tary might. We have to mcbilise the
millions, and then we can meet it
effectively, It is not a gquestion of one
year or two years. There may be a
shooting war or none. We have got a
border of 2600 miles with China. We
know that so far as the Himalayas are
concerned, they have been our natural
defence line. But now they have be-
come pregnable. History shows that
the people have to suffer for the negli-
gence of their rulers for not having
properly fortified the vulnerable places
in the Himalayas. Therefore, if we
had suffered, it 1s not anything
unprecedented, but we have
to profit by our experience.
We have to make the Hima-
layas impregnable, and because
of the importance of the Himalayas, it
has become a part of our culture, of
our religion, ang our literature is full
of vivid accounts of the fabulous
wealth of the Himalayas. Not only that,
people from other parts of the coun-
try like Joshig and Pandeys went and
settled there. So, now it will not be
only the military forces that can safe-
guard our country but we will have
to make the Himalayas impregnable
and that can be done only by doing
this. For every five miles or ten miles-
we should have a settlement like the
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one that they have got in Palestine
to safeguard their border from being

over-run by the Arabs, They do 10t
have the soldiers there all the time.
They secttle the people there. They

have industries there, they have got
agriculture there. They are interested
in safeguarding their border. There-~
fore, keeping all this in view, I have
made a suggestion that we must raise
a memorial to Rajendra Babu., and it
should be called the Himalayan Deve~-
lopment Fund. All the parties should
join it, Every district should feel that
its boundary is not the district’s boun-
dary but itg boundary is the Hima-
layan boundary. Let every district
contribute ten people, retired persons,
even unemployed and the rest, who
will go and setile there. After all, the
peace and security and the well-being
of the people of this country will de-
pend upon the safety and security of
the Himalayas. They are not impreg-
nable.

In the end, I would refer to only
one point. As I have said, we have to
mobilise the might of the millions and
not depend only on the mighty nations
of the world whom we look to. When
there is a difference between Russia
and China, when something happens,
we feel elated. Everything will depend
upon our own strength. Even God
helps only those who help themselves.
We have to moblise the might of the
millions and it is a great source. We
should not depend upon the funds of
the mighty nations, whether they are
roubles or dollars,

Lastly, I might remind the House of
what Swami Vivekananda said some
vears ago—it is spirituality which has
been the sheet—anchor of India. It is
because the peaple are spiritual that
the nation lasts so long. But, unfor-
tunately, we find sometimes that we
have the enslaught of materialism;
spirituality is just everwhelmed. I
hope and pray that it may be given to
us to realise the fundamental fact that
the foundation of India’s freedom is its
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spirituality, it is our sheet-anchor, and
we must do all that lies in our private
life and public life to strengthen it;
we must give it higher values than
what the other materialistic countries
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Sux1 DAHYABHAI V. PATEL
(Gujarat): Mr. Vice-Chairman, 1
think a well-deserved tribute has been
paid by friends particularly on this side
to all the ranks of our fighting forces,
particularly the lower ranks, who have
distinguished themselves in the gervice
of the country during the period when
we were under foreign domination and
thereafter, and even under the United
Nations.

Surt AKBAR ALI KHAN: Not only
that side but the whole House has paid
a tribute. -

AN, Hon. MEMBER: Hope so.

Serr  DAHYABHAI V. PATEL:
However, a reading of this statement
shows a certain lack which, is not due
to their fault but for which they had
to pay the price. Even while the
Defence Minister was reading the
statement about the enquiry in this
House—I remember he came here to
make the statement when the Prime
Minister was speaking on the inter-
national situation—immediately after
him, what the Prime Minister said was
not on international affairs, more than
half of his speech was a white-wash
or trying to wash out from our minds
the impressiong about the statement
that the Defence Minister made with
regard to the NEFA debate, not only

. NEFA but all over the front. There-
fore, one needs to go a little deeper
into this.

An assurance was given to this House
that there would be a thorough
enqiury. Shri Chavan himself said
that if the allegations against certain
army officers were proved, Govern-
ment would take action against them.
. Slowly, the Government shifted its
ground. In the Lok Sabha, in answer
. to a question in March, the Defence
. Minister said that Government had not
decided whether even the terms of
Teference could be disclosed. But he
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repeated that the enquiry was only &
military appraisal. How this happen-
ed within the space of a few months
is difficult to understand. Then about
the enquiry itself, how did the enquiry
proceed? Who were the people inter-
viewed? I would like to know from
the Defence Minister whether the per-
sons who were actually fighting, the
jawans who were at the front, how
many of them were interviewed and
examined, how many of the junior
officers present at Tawang or at Sela
were interrogated to know what the
situation was actually. Serious allega-
tions have been made about the fai-
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lure of the Government, of the
Defence Ministry, in supplying
equipment about sending the
flower of our army for

slaughter without even the requisite
equipment, without even snow boots.
We should like to know from the
Defence Minister whether any veal
enquiry into this has been made.
The Prime Miinster has taken shelier
under a very useful word ‘witch-hunt-
ing’. Nobody wants witch-hunting.
But this House and the people of this
country do want to know whao is res-
ponsible for this debacle.

A person who has been connected
with the Government of this country,
who knows many people in the Gov-
cernment and who has been knowing
for some time people who have served
as Ministers, has given some of his
views. It is not possible to escape the
observations that he has very rightly
made in the background of how the
tormer Defence Minister came into this
country from London. About the jeep
scandal case, our Public Accounts
Committee has quite a lot to say. It
is not possible to forget the way in
which he had gone into this and the
suspicions of the people that the def-
ence of the country was not in the
right hands even though the Prime
Minister might go on defending him.
The Report of the recent Public
Accounts Committee is before this
House; the matter has been referred to
more than once. Last year, after a
visit after the emergency came, the
members of the Public Accounts Com-

mittee have commented and pointed
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out that while we had well-equipped
defence workshops, they were not pro-
ducing what they should. Not only
were they not producing what they
should, but they were not even help~
ing the industry. In most progressive
countries defence production and
industrial production are co-ordinated.
We should have trained people in
charge of machines, we should have
the machines in full use. We should
have men that could be switched on
to defence production, to the produc-
tion of armaments at the time of crisis,
Some sort of prevention of unemeploy-
ment wag really begun there. But in-
stead of producing useful things, the
ordnance factories were producing
coffee percolators, photo-enlargers and
bathtubs.

Pror. M. B. LAL: Dg you think they
are not useful.

Surt DAHYABHAI V. PATEL: As
I said in this House, in one of my
questions, I think the bath-tub would
be very, very useful to be sent to
people responsible for this debacle if
they followed the Chinese method.
And you know what the Chinese
Generals do when they are responsi-
ble for defeat or a failure? For that
the Japanese word is ‘Harakiri’,

When this enquiry wag promised,
as I said, it was stated clearly that if
any of the allegations or certain
things, or lack of foresight on behalf
of Army officers was proved, action
would be taken. Has any action been
taken? Our questions are not answer-
ed. I have myself asked several
questions particularly with reference
to the Prime Minister’s statement in
the Lok Sabha that General Kaul has
seen a lot of active service, that he
has a useful recordq of service I
should like the Defence Minister to
tell us whether General Kaul has
seen active service anywhere, If he
has not seen active service, is the
Prime  Minister misleading this
House? I am afraig I have found ihe
Prime Minister misleading this House.

[RAJYA SABHA]
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Some HonNn. MEMBERS: No no,

Surt DAHYABHAI V. PATEL:
Only this morning he has tried to
misleag the House.

Dr. GOPAL SINGH: Only this
morning Mr. Mani was saying that
he had seen active gservice iz Ara-
kans and Kashmir. Has he not?

Suri A, D. MANI: He was not a
battle-tested veteran.

Dr. GOPAL SINGH: Not one of
our higher officers is.

Surr AKBAR ALI KHAN: That is
a wrong statement.

Surt DAHYABHA]I V. PATEL:
Mr. Vice-Chairman, hair-splitting is
an easy way when you do not want
to do anything. Active service is some-
thing different from silting behind
with the supply lines, as a person in
charge, what they call, Quarter-Mas~
ter General. It is that type of offi-
cers who sit behind and see that the
supplies are maintained. They are
not in charge of defence sirategy.
They are asked by the General to pro-
vide so much, so much, and they pro-
vide it. Has General Kaul ever been
in charge of fighting forces? Has he
in charge of fighting forces? Has e
any. experience of war? Will the hon.
Member who is go anxious to defend
everything tha; the Governmeni does
say something?

Surt ABDUL GHANI: (Punjab):
Trimurti.

Dr, GOPAL SINGH: What kind of
remarks Mr. Abdul Ghani makes?
What is Trimurti?

Surr ABDUL GHANI: Everybody

knowsy it.

Surr DAHYABHAI V. PATEL:
Parliament has been pointing out re-
peatedly the necessity of defence pre-
paredness. I fing that on the 8th
April ip the Lok Sabha, Mr. U. C
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Patnaik made the following ohserva-
tions: —

“l am just giving instance after
instance of our requiremeats for
Ladakh as well as for NEFA which
our Ministry has not taken care to
produce.”

This was 1960. Mr. Krishna Menons
says in April 1961:—

“We gre in the same position
with regard to medium artillery and
our production establishments are
able to meet whatever demands the
Armeq Forces may make upon
them ... Of course if there was
an emergency of a serious charac-
ter, it is calculated that defence
prduction should go up by ten
times.”

How many times has the defence pro-
rduction gone up since the emergency
came? And how far are we from it?

We have been hearing such a lot
alout the semi-automatic weapon
which has been produced in our ord-
nance factories. Last year, when I
weni with the Public Accounts Com-
mittee, to see an ordnance factory, we
were shown a demonstration of it. As
a matter of fact, on that very day the
gentleman in charge of the ordnance
factory tolq us that they were taking
a proving trial and after they had
proved successful, as we hope it
woulg be, they would send it up to
the Defence Ministry for approval.
Fortunately, it is true, and production
of that has gone up. May I ask the
Defence Minister what is tht rate of

production of that automatic rifle
and what is its proportion? He may
not give the exact number. I can

understanq such type of military in-
formation may be secrets though
foreigners manage to get them, and
Mr. Krishna Menon, after he left the
Cabinet, wrote books about them. The
people and Parliament are kept in
ignorance.

Surr A. D, MANI: Which book is
that?
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AN Hon. MEMBER: Why do you
provoke him?
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Surt DAHYABHAI V. PATEL:
“India and the Chinese Invasion” by
Mr. Krishna Menon. He has written
it after he left office. Anyway, the
point is, is there co-ordination bet-
ween the rate of recruitment to the
Army that we are trying to build up
ang the rate of the production ot
automatic weapons? Is it commensu-
rate with the requirements in terms
of assurances that have been given to
the House in the past, both by the
Prime Minister and the Defence Mi-
nister? I would like to hear from the
Defence Minister whether there is
something like that.

A worq about our infelligence.
What does the report say?

“The size of the Chinese force
still remaining on Indian soil ig be-
lieved to be less than 200. Official
circles here hope the intruders will
desist from further provocations
and withdraw peacefully.”

This is from New Delhi, dated the
17th September, 1962. What is the
position? And what was the size of

the intruders? Is the information of
our intelligence correct? On the 20th
October Mr, Krishna Menon said at a
public meeting

Surr M. N. GOVINDAN NAIR: Is

it a press report or a report by some
correspondent?

Surr DAHYABHAI V. DPATEL:
Yes, it is a press report by a respon-
sible paper. It is not denied or con-
tradicted. .

“Addressing a well-attended
meeting at the L.I.C, grounds, Mr.
Menon said, ‘some posts had been
lost to the enemy in Ladakh. But
they were of little military signifi-
cance.” He reiterated, ‘To the best
of our ability we will defend our
land’ .

(Time bell rings).

Sir, you will kindly allow me a little
indulgence.
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China and Pakistan, professing
different systems were partners in
the game of plunder. They both have
claimeq parts of Jammu and Kashmir,
The Defence Minister said that the
Chinese as aggressors had to be
thrown out and for doing so the Gov-
ernment did net count the strength.
This iy what the departing Defence
Minister said. The manner in which
statements are made by different peo-
ple in the Government is really con-
fusing. In Lucknow, in December,
1961, Mr. Krishna Menon said that so
long as he was the Defence Minister
he would not expose a single soldier
to unknown danger,

“Mr. Krishna Menon who was
addressing a largely attended public
meeting pointed out that the coun-
try wags governed not by Moham-
mad Tughlak but ‘by men who were
sincere’ and he took realities of the
situation into account.”

“ . .Those who asked India
to fight China to regain lost terri-
tory did not know what they were
talking about, If there was a war
everything would have to be flown
across, a match box to a tent.”

1 want to know what our intelligence,
what our Defence Ministry has been
doing. From this side of the House
we have been asking again and again
that China has been building roads in
our territory. 'This fact has been con-
cealed from this House. After five
long years, after persistent guestion-
ing in this House, no clear explana-
tion has been given as to why they
were allowed to build these roads and
what we were doing. If China was
building roads, what were we doing?
That is a serious matter., And are
we now catching up with them? It
is no use telling us that the terrain
is difficult. There are mountains. We
cannot build roads. Then how are
you going to defend the country
there?

Tue VICE-CHAIRMAN (Ssrt M.P.
BHARGAVA): That will do.

[RAJYA SABHA]
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SHri DAHYABHAI V. PATEL:
A few minutes.

Tue VICE-CHAIRMAN (SHrT M. P.

BrHARGAVA): There are several other
speakers, Mr. Patel. You must realise
that also,

Sur1  DAHYABHAI V., PATEL:
I will conclude in a few minutes.

THE VICE-CHAIRMAN (Sart M. P.
Brareava): One more minute.

Surt DAHYABHAI V. PATEL:
It is time that the Government should
realise that the enemy cannot be
fought by the Gold (Control) Order
or the Compulsory Deposit Scheme.
The enemy can be fought by building
up the morale of the people. And you
did not build it. You cannot build
it up by oppressive measures. You can
build up the morale of the people by
inspiring confidence in them_ Gandhiji
out of nothing built up a people that
could resist a mighty Empire not by
coercive measures, but by voluntary
co-operation, with their help. I am

sorry the Government is not
4 pv. doing that and for that in

any free country thg Prime
Minister and the Defence Minister
who retired would have been impea-
ched. Uufortunately things are not
done that way. We hope that some
day the people of this country will
realise what they are getting by blind-
ly voting for the Party that has been
in power, that has done nothing to
improve the condtion of the masses,
talking af the socialist pattern but
only building up the party position
again and again. I hope the new
Defence Minister will see reason
and a  practical man that he is
he will be a little more practical and
assert himself if he can. But I am
doubtful if he can do that, because
even while he was making his state-
ment on the enquiry I saw how he
was being interfereq with ang when
the Prime Minister got up, he white-
washed the whole thing.
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Surt MOHAN LAL SAKSENA: Mr.
Vice-Chairman, T want to point out
that the people of this country are not
to blame for placing the Congress
Party in power. It is the Opposition
which is” to blame, because 45 per
cent. of the votes were given to
the Congress Party and the majority
was given to the Opposition candi-
dates.

Tae VICE CHAIRMAN (SHrr M.P.
Brargava): Mr. Rama Reddy.

Surr N, SRI RAMA REDDY: Mr.
Vice-Chairman, I have heard very
carefully the speeches made in this
House on this crucial question of our
NEFA reserves and our defence pre-
paredness. Sir, my hon. friend, Mr.
Dahyabhai Patel, was saying just
now what he probably did not intend.
He was condemning his own
countrymen for bringing the Congress
Party into power by blindly voting.
He was condemning his own country-
men thereby ang nothing more. I
only wish he knew what he was do-
ing.

Surt DAHYABHAI V. PATEL: Sir,
may I say ...

Surt N. SRI RAMA REDDY: Sir,
I am not yielding.

Surr DAHYABHAI V. PATEL: If
you misquote or misinterpret me and
if you put wrong words into my
mouth, I have got a right to clarify
the position.
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Sir, I never said that the people of
the country, were doing this but the
people of the country were being
misled into something that they do
not understand and therefore they are
going to pay for it.

Surt AKBAR ALI KHAN: That it-
self is a slur. Our people are ready
to understand things,

Surr N. SRI RAMA REDDY: Our
people are wise enough that way.
It is a common canon that they can
never be misled. (Interruptioy). Sir,
Mr. Dahyabhai Patel was saying that
the enquiry should have been con-
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ducted among the jawans, the officers
and everybody else without any :is-
crimination whatsover and the report
should have been placed here. That
would have been the worst thing to
do. As it has been made cleor by the
hon. Defence Minister in his state-
ment, that would have only benefit-
ed the enemy, if such 5 step had been
taken.

I come next to my friend Mr.
Gurupada Swamy who said that the
people who were responsible  for
such a state of affairs were not
punished. Certainly that was not the
intention, At any rate, so far ag I
understand it it was our intention
to enquire into the matter in order to
find out where our soft corners were,
our weaknesses were so that we could
improve our defence preparedness as
best as possible for all time to come.
He also demanded the original Report
which, I am sure, is not, as is well
known by now, in the interests of
the country.

Now, I come to Mr. Kuréel wha

said that Tibet ought to have been
considered as a buffer State, What
can be more fallacious than this?

Everybody knows that in the year
1947 our economy was so backward,
with no roads on the Himalayan
border, with traditions handed over
by the British Army, with all kinds
of weaknesseg that were existing and
with no proper home-front develop-
ment in the country. Even after 12
years We have not been able to build
such roads. It is a formidable task
to create all those defence equipments
that were necessary. Under these
circumstances I do not know how Mr.
Kureel wgs asking us to create a
buffer State of Tibet in order to pro-
tect India. This is a most theoretical,
fallacious and probably—I do not
know if it is perliamentary—a stupid
argument that could be advanced,

Now, Sir, Mr. Mani and Mr, Vaj-
payee were saying that this is a docu-
ment of incapacity. Certainly even
our hon. Defence Minister did not
claim it as a document of success.
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He was only analysing the causes of
our failure. I am sure on that account
they cannot claim any credit more
than that claimed by the hon. Minister,

The main point that was made by
Mr. Mani was that it was the failure
of our foreign policy and our defence
policy. Of course it was a sorry
state of affairs. By no means can we
gloat over such a state of affairs on
our northern borders. They were
saying that 1t was the failure of
our foreign and defence policies. I
would like to elaborate it a little. Sir,
it is true that China was preparing
for the last 35 years. The present
military rulers of China had no other
business but to prepare themselves in
order to plunder, They had the tra-

ditions handed over to them of
guerilly warfare ang all sortg of
treacherous warfare and hard and

tough battle inoculation was going on
for the last 35 years. What was our
state of affairs? (Interruption) We
were preparing ourselves. Ag soon
as we got freedom we knew what we
had to do. What could we do except
prepare ourselves on the home-front?
We had to strengthen our economy;
we had to increase our production.
Even today, after 12 years, we do not
have enough number of engineers to
be recruited to the Army after such
a terrific and hectic movement of
educating the people. Is the Opposi-
tion able to produce technicians over-
night?
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Surr N. SRI RAMA REDDY: First
things are to come first. Our indust-
rial economy, our agricultural
ecanomy, our home-front, our educa-
toin ought to be set right. That
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was the first thing to be done. Other-
wise you cannot fight any battle even
for a single day. Our Prime Minister
has been saying that for every soldier
fighting on the battle-field so many
people have got to work on the home-
front. I am sure not less than 50
people have got to work on the home-
front in order to make one man fight
on the battle-fleld. In spite of that,
Sir, what did we do? The Prime
Minister has definitely stated that
right from the year 1950 when the
Chinese marched into Tibet, in a big
way We were conscious and we were
making preparations. All this is pre-
paration. If we build irrigation pro-
jects, it is preparation, If we set up
steel projects, it is preparation. If we
build schools and colleges, it is pre-
paration. So this preparation was
going on in g very big way. All the
same, Sir, one thing must be admit-
ted that there was a certain slant in

our minds that China would not
attack.
Certainly so. It was admitted.

Why do you quarrel about a fact
which was admitted? It was admit-
ted by no less a person than the Prime
Minister himself. He said there was
a slant in our mind. It is stated in
the document itself.

AN Hon. MEMBER: Why did you
allow yourself that glant?

SuHrt N. SRI RAMA REDDY: We
had our approach to problems, My
hon. friend Shri Lingam hags already
stated how our approach is a peace-
ful approach to every problem. We
make our approach in g peaceful man-
ner in order to bring about the good
of humanity as a whole, not only
that of India. We have taken up in
our foreign policy, the cause of the
backward people and backed it. We
backed the cause of the people who
were under colonial rule and we have
secured a victory and we have made
a .name for our counfry unheard of
before, This country never in its
history hag earned such a famous

name gas it did during the regime of
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the great Prime Minister, Shri
Jawaharlal Nehru. There wag &

battle in Korea, a war in Korea, Who
was invited? Our Prime  Minister
was invited. There was a battle in
Suez. Who was invited? Our Prime
Minister was 'invited. There was
trouble in Congo. Who was invited?
It was the Prime Minister of Indis
who was invited. This is the glory
of the policy of the Prime Minister of
this country. Coming nearer home,
even with regard to China, what is
the state of affairs? We suffered
reverses in NEFA, it is true. But we
fought wvaliantly in Ladakh where
oitly 120 men ‘held back 16,000
Chinese soldiers near about Chushul.
Is that not in your memory? Don’t
you recognise these valiant acts of
our jawans? With regard to NEFA
we did suffer reverses. But who
stopped the Chinese from coming on?
Probably they would have occupied
all this area, Had it not been for our
great Prime Minister anything might
have happened. Of course, it is not
easy for China to walk over to Delhi,
just as it is not easy for us to walk
over to Peking. That is why the Prime
Minister has said that great nations
behave in a particular way. He said
that we must be prepared to resist
whatever mighti be the cost. And that
is the way we proceeded in this
matter, Who compelled China to stop
and make that unilateral declaration
of cease-fire? How did that come
about? That was due to our own
essentially good stand, our noble
stand, our courageous stand., Who
compelled them Did the opposition
parties stand on the Himalayas and
say to the Chinese: You declare a
cease-fire?

AN Hon, MEMBER: No, Congress-
men did it.

Surr N. SRIRAMA REDDY: History
wil] record that on account of the
valiant and good policy of the Cong-
ress Party under its illustrious leader,
a unilateral cease-fire came about.
Not only did that unilateral cease-
fire come about, but they said they
woulg withdraw about 20 kilometres
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behind even the McMahon Line and
also the internationa] line. So this
is where Prime Minister Nehru’s
Policy, both in political diplomacy and
in defence matters, has paid us divi-
dends. Who compelled the Colombo
Powers? The Colombo Powers on
their own declared the Virtuous stand
that the Prime Minister had taken with
regard to this conflict and the whole
world knows it. Now the Chinese
have withdrawn, and what is more,
a wonderful thing has happened. His-
tory has been created in this country
on this planet. Could you ever im-
agine such a thing? Today, as was

. bointed out by Shri Akbar Ali Khan

and others, China is isolated in the
matter of the Test Ban Treaty. Nearly
95 countries have signed it against the
bitter opposition of China.

Anx HoN. MEMBER: We have also
signed it.

Surr N. SRI RAMA REDDY: Even
this kind of a treaty, who initiated
it It was our Prime Minister who
initated that idea of a test ban treaty
some 12 years back and he hag been
asking for it all these years, in the
international forums, to bring about
this Test Ban Treaty,

Another most wonderful thing has
happened. Our non-alignment policy
is approved both by the West and by
the East and all the world over,
except perhaps China, China is the
only country which doeg not, China
stands today isolated utterly isolated,
demoralised and defaced. That is the
position that China occupies today, as
against India which is occupying a
pre-eminent position of honour and
dignity in the world today. Let the
Opposition Members find out from
history, from the events that have
taken place in this country, if it is
not a fact that China today is despised
by the West, that China today is dis-
owned by the East, that China today is
neglected by Africa and that China
today is suspected by all?

AN Hon. MEMBER: What about our
own neighbour?
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Sert N. SRI RTMA REDDY: By
mere moral strength, China can be
brought to its knees and I am sure
Prime Minister’s policy is good and if
only the opposition also would give
it support, we will be able to streng-
then our country and we shall be able
to take back every inch of our country
which has now gone into Chinese
hands. Thank you.
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SHRT B. D. KHOBARAGADE:
(Maharashtra): Mr. Vice-Chairman,
before I deal with the Report itself, I
want to congratulate the hon. the
Defence Minister, Shri Yeshwant Rao
Chavan, for taking the Parliament
and the public into confidence by
making this statement, Of course, [
am not quite satisfied with the dis-
closures made in the statement, for I
expected that there would be some
more revelations, But even then, this
is a welcome departure from the old
practice of keeping Parliament and
the public in utter darkness about sur
defence preparations. There had heen
some criticism of it in some papers
which enjoy the patronage’ of the

erstwhile  Defence Minister, Shri
Krishna Menon, but I hope Shri
Yeshwantrao Chavan, will not be

influenced by such adverse comments
and that in future also, he will conti-
nue this policy of taking Parliament
and the public into confidence, That
is essential if he wants to strengthen
the defences of the country, For that
it is very necessary that we should
tell the people what we are doing
about our defences. Of course, 1t
should be done without jeopardising
our security.

Now, coming to the Report, if we
go through it, we can come to only
one conclusion and it is this, that the
Government had miserably failed to
defend our motherland,

[THE DepuTYy CHAIRMAN in the Chair]

We find that in all respects we
have been lacking. There was no
proper equipment. There were no

proper roads. Our Intelligence Depart-
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and on ‘Our
Defence Preparedness’

5122

ment or Service was exiremely poor,
We had not been prepared in the least
to face the Chinese aggression. And
what is most astounding to find is
that there were no battle schools for
training the troops and no baitle in-
oculation, These steps are being taken
only just now. It is mentioned in
the Report that our forces and troops
did not have orientation tours vis-a-
vis the particular terrains in which the
troops had to operate, Then what
were we doing during the past ten
years or so? We had anticipated that
China would invade our country some
day or the other. We had that fear
lurking in our minds since long, Then
why did the Government not take
the steps earlier? 1 will not quote
at length from the statement because
many hon, Members have already
quoted from that statement in this
House, One conclusion we all arrive
at from this statement is that we had
not made adequate preparations io
defend our country against the
Chinese aggression.

Apart from that Madam, we have
also been misled about our defence
preparations. We were informed that
whatever defeat we may have suffered
in Ladakh, we will not suffer any
defeat in NEFA, that we were strong
in NEFA. That is what we were
informed by the Prime Minister, He
informed ug that we have built up
thousands of miles of roads in NEFA
land. I will quote from the Prime
Minister’s speech made in the Lok-
Sabha, just before the Chinese in-
vasion. He mentioned this in the
Lok Sabha on 14th August, 1962:

“We had a special Border-Roads
Development Committee formed
which has done very well and built
thousands of miles of roads in very
difficult terrain.”

This is what the Prime Minister
stated in the Lok Sabha but just now
the Report reveals that there were no
roads at all, If there were no roads
in NEFA, why did the Prime Minister
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try to mislead the House by giving -
this information that thousands of
miles of roads had been constructed in
that area? All this clearly indicates
that the ©Prime Minister did not
expect that the Chinese would invade
our country. I will again quote from
the same speech of the Prime Minis-
ter in which he had said that 1t would
be absurd to think that China would
invade us. On the 14th August, 1962,
this is what the Prime Minister said:

“It is quite absurd to talk about
China invading India and all that.
China has committed aggression.
That is bad enough, We should face

it and try to get it vacted, But
imagining that,she is swooping
down the whole of India and

swallowing it has, I submit, nothing
to do with reality or possibility
of any situation.”

This is what the Prime Minister said
just two months before China com-
mitted aggression against our country,
After going through the statements,
and if we recollect the events, we
find that the responsibility for this
NEFA debacle lies squarely on the
shoulders of the Prime Minister, the
Government and the former Defence
Minister and high ranking Generals.
It was clearly mentioned by the Prime
Minister, not in Delhi but in Madras
on his way to Colombo, that he had
directed his Generals to expel the
Chinese forces from the Himalayan
borders. If we did not have the neces-
sary equipment, if we did not have
sufficient forces, if there were no
roads, why should the Prime Minister
have made that statement without
consulting the Generals? It is clear
that the Prime minister had
made that statement without
consulting the  Generals, There-
fore, this was not a military
decision but a political decision which
the hon, Prime Minister look. There-
fore, the whole responsibility for this
debacle lies on the shoulders cof the
Prime Minister as well as the former
Defence Minister. In this context of
this NEFA debacle, Madam, I must
state that our Prime Minister has lost
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all the moral claims and rights to

head this Government and to govern
this country,

Madam, this Report reveals that our
soldiers on the front fought bravely
and heroically. They struggled hard
to defend our motherlang and what
we were lacking in was efficiency in
the higher ranks. Our  soldiers
were determined to fght and were
determined to lay down their lives—
actually they did lay down their
lives—but our high-ranking officials
were not up to the mark and, there-
fore, it is as much the responsibility
of the Prime Minister and the former
Defence Minister as that of the
Generals. Madam, it has been men-
tioned in the statement that the
Defence Minister does not want to
carry out a witch-hut. I am surpris-

ed at this. The hon, Minister of
Defence had stated on the 1st of
April, 1963,

“If, in the course of the enquiry
and as a result of the report, cer-
tain allggations are proved against
any officers, certainly Government
will take action -against them.”

Let us see what was the stand of the
Prime Minister. He said, on the 9th
November, 1962 in the Rajya Sabha:

“So, I hope there will be an en-
quiry so as to find out what mis-
takes or errors were committed and
who was responsible for them.”

The Prime Minister had assured this
House in November last that the
object of the enquiry would be to fix
the responsibility on those officers
who were responsible for this debacle.
Madam, I consider it more important
that we must try to fix the responsi-
bility on those irresponsible Generals
because, even after the NEFA debacle
not only did the Prime Minister try
to exornerate General Kaul, but he
also gave him a clean certificate, I
will again quote our Prime Minister:

“On 2nd October, we called back
the Chief of the General Staff,
General Kaul, who was on leave
then, I want to mention his name
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specially because, quite extraordi-
narily, unjust things have been said
about him ... I doubt, knowing a
good many of our officers and
-others—many of them are good—in
sheer courage and initiative and
hard work, if we can find anybody
to beat him.”
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The Prime Minister says that General
Kaul was not only good but there was
nobody who could beat him in inilia-
tive, sheer courage and hard work.
‘This is the certificate given by the
hon. Prime Minister to this General
who had brought utter shame and
disgrace to this country and, therefore,
it is more important, Madam, that we
should institute an enquiry and try
to fix responsibility on ihe Generals
who were responsible for this debacle,
It is not a question of witch-hunting.
I hope the hon. Defence Minister will
take these suggestions into considera-
tion,

Now, coming to this
preparedness, I have +to wake an
observation or two, We are making
preparations but in my opinion these
preparations are not sufficient enough.
Apart from that, I want to know
from the hon. Defence Minister, the
object and aim of our defence pre-
parations, Whiat do we want to do?
Is it that we will not allow the
Jhinese to commit further aggression
or ig it the aim and object of our
Defence policy to expel all the Chinese
forces from the Indian territory?
What is the aim and object of the
policy of our military preparedness?
What do we want? Unfortunately,
in this statement, Madam there is no
mention about it and it seems that we
are not taking any steps to get the
aggression vacated, I will quote from
the statement itself:

question of

“In the ecurrent climate of hostility
and tension however, we have,
while keeping in view our main
objective of settling, when there is
an appropriate climate for peaceful
talks and discussions, our differ-
ences peacefully, to take necessary
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measures for defence of our terri-
torial integrity against any aggres-
sive threat the more 30, because of
our experience last year of a sudden
and unprovoked massive aggression
by our northern neighbour.”

This statement only makes specific
mention of our aim of not allowing
China to make further aggression. At
the same time it says that if there is
a proper atmosphere, we will try to
solve this problem of border dispute
and aggression peacefully. It means
that we are not taking any steps so
as to compel the Chinese to vacate
the aggression, Therefore, my sug-
gestion is that we must make prepa-
rations—we must be militarily pre~
pared—and take effective steps so that
we can defend our country not only
from further Chinese aggression but,
whenever it is possible, we can expel
the Chinese aggressor from our
mothertand. Of course, it is a very
difficult task—I realise that—ang it
is not possible for us to build up our
military forces within five months, six
months or one year. It does not
matter; it may take one year, it may
take two years. But that should be
our aim, If we have to build up our
military force, if we have to build up
our armed strength, the objective
should be that today or tomorrow,
after one year or after two yvears we
will drive away the Chinese aggres-
sors from our motherland. Therefore,
we should keep in view these two
suggestions that the responsibility
must be fixed on the persons who
were responsible for this debacle and
secondly that we should not remain
satisfied with merely checking fur-
ther Chinese aggression but we must
fully prepare ourselves to take all
necessary steps whenever we can to
recover our lost territory from China.

Thank you.

Surr Y. B. CHAVAN: Madam De-
puty Chairman, I am indeed grateful
to this hon. House for debating for
the whole day both the statements T
had the honour to present to this hon.
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House. When I say, ‘I had the honour
to present’ I do not mean that I was
ever proud to present the statement
about the NEFA enquiry because it
was certainly a disquietening docu-
ment, a document which conveyed a
sort of  self-criticism which was
essential not only in the interests of
the Army itself but which was neces-
sary in the interests of the nation as
a whole, and I was looking forward
to this debate to have an opjective
assessment or evaluation of that docu-
ment., I know that the criticism that
was made, though on many points it
was off the mark, was actuated by the
concern for the defence of the
country, and therefore I am grateful
for whatever criticism was made
about it. I said that this document
was a sort of self-criticism and this
self-criticism was necessary in one
sense or the other,

As we all know, though cur Indian
Army is considered traditionally to
be functioning for a couple of centuri-
es, the Army of the Republic of India
has been functioning only for the last

sixteen or seventeen years, Formerly
it was functioning as a part of a
bigger military machine under a

different military leadership for other
political objectives, And as in any
other field, in the field of military
operations also it is not the theoreti-
cal knowledge that is of any use but
really speaking ultimately it is the
experience which is a great teacher.
Looking to the experience of our
Army from this point of view the
experience of our Army ‘was certainly
very limited in the last sixteen or
seventeen  years. Whatever little
military operations we had was in the
Hyderabad area which was in  the
nature of police action—]I am not
underestimating the value of those
operations—and similarly in Goa while
there was some bigger operation in
Kashmir. And that was certainly
quite a valuable experience but as a
matter of fact what happened in the
last year in NEFA, Ladakh and in the
eastern part of NEFA near Walong
was certainly a major experience for
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our Army and it was necessary to
evaluate properly what we learnt in
that experience for the benefit of the
Army in the future,

I was expecting some sort of a
criticism from the defence point of
view. Of course, certain political
considerations do get connected with
defence preparedness and defence con-
siderations, I do agree, but 1 was
rather disappointed, I must say, that
most of the criticism here was airmed
at with certain political objectives in
mind. My friend, Mr. Dahyabhai
Patel, made a remark that while 1
was making the statement I was in-
terrupting the Prime Minister who
later on made a statement white-
washing what I said, I think there is
nothing farther from the truth than
that. I can tell this hon. House that
my statement on the NEFA enquiry
had been prepared with the approval
and full consent of the Prime Minister.

Surt DAHYABHALI V. PATEL: Read
the speech yourself,
®

Surt Y. B. CHAVAN: And there
was no question of the Prime Minister
whitewashing what was said by me
because what I had said was on be=-
half of the Government and with his
previous consent, So this iype of ap-
proach is rather a wrong one. 1 just
wanted to mention this first,

What I expected was an objective
assessment of whatever we have plac-
ed before this hon. House, When 1
said that there is no need for having
any witch-hunt, when I wused that
word ‘witch-hunt’ I had this in mind.
Because once you try to fix responsi-
bility on A, B, C, D or whoever they
are, the nature of the enquiry will
get changed and an objective enquiry
becomes impossible. Calling names
does not help self-criticism and really
speaking whatever information we
had been able to collect in that state-
ment we would never have been able
to collect if we had started with the
idea of fixing responsibility on per-
sons, Human nature being what it
is, one must understand what the re-
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sult would have been. But what is
more important? As to who i1s res-
ponsible, I am not going into that
matter but what is more necessary,
what is more essential for this coun-
try is to find out what’ the mistakes
were, what the deficiencies were and
what the lessons are waich the coun-
try could learn because we are not at
the end of the trouble, we ure in the
midst of the trouble. We are in the
process of defending our country.
Our trouble with our neighbour is not
yet over. We have to prepare our-
selves and prepare for a long time.
Perhaps this defence preparedness and
the consciousness of defence prepared-
ness for this country has come to stay
and stay permanently, if I may say
so. If that is to be done, then cer-
tainly we have to look at this whole
problem in an objective manner,
Therefore whether ‘A’ General was
wrong or whether ‘B’ General was
wrong or whether ‘A’ politician was
wrong is not the problem. As I said,
there was something militarily wrong
and that has to be correcté®. Ang I
can tell with all seriousness with my
hand on my heart—if that phrase
would satisfy my hon, {friend, Mr,
Patel—that I have tried to share with
this hon. House and the country as
much about it as I can consistent
with public interest. That I can say
without any fear of contradiction,

Suart DAHYABHAI V. PATEL: We
have not questioned that.

Suri Y. B. CHAVAN: I know. Real-
ly speaking what we have to do and
what matters is how we look at the
NEFA Enquiry Report. Unfortunately
I have got a feeling and I can say
that from my own  personal ex-
perience, 1 am not criticising anybody.
Before coming here I was the Chief
Minister of a big State and even
though I came to take up the respon-
sibility here I found I knew very
little about the problems of defence
of the country because there is very
meagre background about the defence
problems of the country among the

[ RAJYA SABHA]

and on ‘Our
Defence Preparedness’

5130

publicc. They have some romantic
ideas about the defence of the country
or there is some wishful thinking
about it. Now, we have said that
we did not have any slant of China
launching an offensive against us and
that really speaking is the main reason
for this, But what is wrong with
it? Do hon. Members suggest that
immediately after independence our
country ought to have started taking
up military postures against all the
neighbours around India? Is that the
idea? Mahatma Gandhi, I think, even
before winning independence or even
before starting the struggle for inde-
pendence, before he became the
General of India, had made one very
important statement in the All India
Congress Committee that India’s
foreign policy should be evolved on

the basis of friendship with our
neighbours. That was the right ap-
proach. I do not think basically that

approach was wrong, And the foreign
policy based on that approach was
certainly correct. In this particular
instance one neighbour proved to be
treacherous,

I have tried to think out what the
reasons for our reverses are despite
our own mistakes and despite our
own deficiencies whatever they were
and according to me there were three
reasons for this. One was the natural
advantage of China, They have got
overwhelming superiority in number
because for the last thirty years they
have done nothing else but to build

up their army. Their whole re-
volutionary concept is based on
military  preparedness. Their civil

war was carried on with the idea of
military preparedness. 'That was one

reason. Secondly, they have got the
natural advantage of terrain from
which to operate against India,

Thirdly, every aggressor, particularly
an aggressor who is a military dic-
tator, has initiative which a democratic
country has not. We have seen it at
least in the last two World Wars.
Even before that we have seen it in
the case of many countries that
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democracies will always bave a dis-
advantage. We saw the mighty
empire in the eastern part of Asia,
the British Empire, what types of
reverses they had to face, Even in
the case of another military Power,
Russia, in the Second World War, we
found what initial reverses they had
to face. So, these are the three
main reasons,

We have to find out how we can
remedy these matters. I must say 1
do not want to give any wrong ideas
to this hon, House about the state of
our military preparedness. I shall
try to be rather more realistic about
it. Somebody asked me just now
whether our production is commen-
surate with our requirements, Let
me tell you very frankly that it is
not, If you expect merely the Minis-
ter to have the production required
for war consumption, ready within a
few months, it is not possible. Your
defence preparedness cannot be sepa-
rated from your economic base, from
your economic capacity, your econo-
mic capabilities, your technological
capabilities, your scientific develop-
ment and other connected matters.
You cannot isolate those things and
just say: Get yourself prepared. Ycu
were given nine months, ien months,
one year, two years, Do all these
things. We have to prepare for all
these continuously. What we have
done is we have certainly tried to look
at us critically, From this experience
of the Army, from the sudden ex-
perience, from the sad experience that
they went through, we want to learn
lessons, This enquiry was made for
that. That is why I said military
appraisal. It was not for something
else. It was a military appraisal,
That is much more essential If
you sit in judgment and say, ‘A’ is
bad, hang him, your work is not
going to be over. We have to see
how we prepare our own defence
forces, We have to see that they not
only do not repeat the old mistakes
they had done before but they will
also have to meet the problems of
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defence better and mainiain the in-
tegrity of this country. 'That is more
essential,

As we have said, those who control
the Himalayas will control the plains
of India. We have to defend our
country in the Himalayan ranges and
for that we will have to prepare and
prepare for a long time to come,
This is my general approach to look-
ing at this whole enquiry. I would
request every Member, {irst cf all, to
look at it from this point of view. It
is not enough. I would like to make
two or three corrections in the state-
ment or the impressions that it has
created, One impression I want to
correct is this, I find while 1 have
been making a reference particularly
to the jawans, I was gencrally saying
that their performance was fair.
Having studied the Report again 1
think that their performance was
rather very good. Then, again, I must
say one thing, Even about the
higher Generals T have said whatever
I have gaid. But there [ inust make
an exception and I must make one
point very clear that these remarks
do not apply to the higher Command
in the western sector in Ladakh,
where really speaking they did a
very good job. Otherwise, it would
have been unfair to these Generals,
who functioned very fairly there. I
must make that clarification before I
proceed. Thirdly, I must say about
military intelligence. 1 have very
clearly stateq what I wanted to say
about it. There I must make one
clarification which clarification the
Prime Minister made in the other
House. It is not the responsibility of
military intelligence to get intelli-
gence outside the borders of this
country, That responsibility s
somebody else’s. 1 must make this
point clear.

Then, I must refer to specific points
made by some of the hon. Members,
I would like to make a mention of the
point made by my hon. friend, Shri
Mani, with which he started the dis-
cussion. He made a reference to the
propaganda of Chinese radio about
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discrimination between the officers
and the jawans. I am afraid Mr.

Mani appears to be the first victim
of the efforts at indoctrination by
Chinese propaganda. I hope he Iis
not. I find it was exactly the line of
approach that the Chinese took about
indoctrinating our prisoners of war.
Please do not have that idea, as if
all their officers and all their jawans
are treated equally, They partially
try to put up a drama like that and
they created some sort of feelings in
some of our people. But certainly we
do not deserve that sort of criticism.
Certainly we do inherit some of the
traditions of the British Army. I
may tell you that the present General-
ship, the present leadership at Army
Headquarters is very much aware
of this problem. They have issued
instructions fo all the officers to
create a new Dpattern of relationship
between the officers and others in the
Army which will be consistent with
democratic traditions, 1 entirely
agree with the proposition that it is
very essential. We need not learn
this lesson from Chinese propaganda.
This is something which is within us.
These new traditions have to be laid
down by our own people and it is
being done, Series of instructions
have been sent saying how this should
happen,

We know in the field particularly it
is thig quality of leadership that mat-
ters most. What is the quality of
leadership? What is the test of leader-
ship? The test of leadership is that
it must command loyalty in a crisis,
When there is no crisis it is very easy
to give loyalty, but it is in a crisis,
really speaking, that loyalty 1s tested.
And that quality which commands
loyalty in a crisis is called leadership.
May I tell you that this quality of
leadership is not a one-way traffic?
It is a two-way traffic. As the leader
expects loyalty from his followers,
the followers also must have loyalty
from their leaders, When they are
under fire, the gun or the bullet does
not make any distinction between a
leader and his follower. Whether he
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is a soldier or a Commander it treats
everybody ecually. It is that feeling
of fellowshin, camaraderie, which
really speaking creates the fighting
quality which is essential for any army.
From this point of view, from this
attitude, instructions have been
issued, These things are not done
overnight. Sometimes old habits die
hard, as they say. Particularly with
the preseni Chief of Army Siaff I
have had many discussions on this
point and I think he is very particular
to see that this new attitude is taken
as regards the relationship between
the Army officers and the jawans,

The other point that was made by

Mr, Mani is about the slant, He said
some of our old Generals were in
Korea. Therc was really speaking

some idea about what Thina wanted
to do, Chinese tactics, etc. Certainly
theoretical knowledge with the
leaders has been there. When I used
the words ‘not having the slant of
China taking an offensive against
India’, it had certainly political
significance, 1f Mr. Mani would read
that sentence again in the sense in
which I have used it, possibly he will
not put me that question that
“General Thjmayya was in Koresa;
how is it that you have not got any
idea of what was happening there?”.

SuHrr A. D. MANI: If the Defence
Minister would yield for a wmoment,
what I said about Korea came in as a
sort of side argument, What I said
was that Government Lknew that
China was moving. Government gave
the assurance that they would bro-
tect NEFA, but they did not carry
out the assurance.

Surr Y. B. CHAVAN: Really speak-
ing, what started happening from 1959
was some sort of border trouble. Let
us try to understand what the assess-
mert of the Government then was.
Even when the trouble started, even
when the Chinese army entered Indian

trritory, what was Government sup-
posed to do? Some people have ask-
ed why the Prime Minister said

“throw them out”, Would they have
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expected the Prime Minister to send
them a welcome song and bouquets?
Really speaking, it was certainly a
political guidance that the invading
army must be thrown out. What
else should be there, how to do it and
when to do it, was certainly a mili-
tary proposition, and I must say with
all the responsibility that I command
that there was no political interfer-
ence so far as that part is concerned.
Suppose tomorrow the armies of the
enemy start coming in, what would
vou expect the Defence Minister to
do? Political guidance will have to
be given. The civil authorities must
guide the army because the army 1s
the instrument of the civil power,
When the enemy was enlering our
country, nothing else could have been
done. So the Prime Minister was
very much right in saying' that it
should be thrown out, But to throw
it out, what preparation should be
dc1e for that, when it is 10 be done,
these were certainly left to the mili-
ary officers and military leadership.
We were very clear about it and I
have no doubt in my mind that there
was anything hanky-panky about this
maitar,

Surt M, N. GOVINDAN NAIJR: Just
one question.

Surt Y. B. CHAVAN: I am trying
to answer all your questions. So, this
is the main approach from which we
will have to look at it. When sud-
denly an enemy who had prepared for
an offensive started entering, certainly
we found that it was rather difficult to
induct a large number of people
there. Whatever number we tried to
induct, we found that they were not
acclimatised. Certainly the weapons
could not be sent to the right place in
the right time. That was the problem.
These are some of the defects and defi-
ciencies and lessons that we have
learnt. 1 think we have not merely
learnt them well but we will have to
correct them in the future.

1 must now come to the speech of
my hon, friend, Mr. Vajpayee. 1 can
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say that whatever usefu] suggestions
all the hon. Members have made, I
have taken note of them and I will
try to make use of them. But on some
of the points they have made I must
give some explanations. About the
military intelligence, I do not think
the House would expect me to give in
detail what we are doing and what
we are not doing. It would be abso-
lutely wrong of me to go into those
things. But he made mention of some
of the instances. He made mention of
one instance that we are using some
Chinese people to teach us Chinese.
What is wrong in it? May T tell the
hon, Member that he forgets that
there are two Chinas, and we certainly
want to make use of the other China.
(Interruption). Please listen {o me,
It is a mistake to think that those
people are a part of the Directorate
of Military Intelligence. We are
merely making use of them as
instructors in the Chinese language.
What else one can do? Certainly we
have to send our people for training
to other places in other countries.
Certainly we have to do that. Well, T
would like to assure the hon. Members
that we are not devending merely on
Chinese teachers. We have got other
teacherg also in the Chinese language.
But there is nothing wrong in these
things. Merely because there is a
Chinese teacher we should not get
frightened. When we get the Chinese
teachers, we are very much certain
that thev are not going to make wrong
uce of their stav in India. and it is
guite safe to make use of them.

Then he made reference to an inci-
dent of two officers oetting involved
in an accident with a Swedish woman.
T am sorrv that there was such an inci-
dent. but I do not know whether that
1adv had returned from Sweden But T
can tell him that we have already held
a court of enquiry about that. how the
officerqy came into contact with that -~
ladv. and 20 on. 1 dn nnt know whe-
ther c<he had returned f{rom Peking.
Omlv because she had returned from
Pekine che is a bad woman—IT cannot
say that.
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He also mentioned one or two other
things. I would invite my hon, friend,
Mr, Vajpayee, that if he gets some
very serious jnformation which is use-
ful for the military intelligence of this
country, instead of making a mention
of it in the House like this, he is al-
ways welcome to my residence or to
my office where I can very confiden-
tially listen to him and make use of
the very valuable information that he
will give me.

AN Hon, MEMBER: Will he accept
that sporting offer?

SHr1 Y. B. CHAVAN: I am sure he
will do that because he is a sport. He
has come to me before also with some
grievances and I have tried to look
into them.

Then I must say, I was not here but
[ am told, that some hon. Member
made a reference that 50 ver cent of
the army personnel are pro-commu-
nist. I must say it is a defamation of
our army, defamation of our country.
Somebody said this, at least I am told
that somebody made thig statement. If
that statement is made, 1 am sure this
hon. House will dissociate itself from
that statem nt. Our Army is an abso-
lutely patriotic army, nalionalist army,
and an army which has made a splen-
did sacrifice for the defence of our

country for which we are all proud,
tor which we shall continue to be
proud. Our young men sacrificed

their lives and the large number of
young men are offering themselveg for
an army career—this is something very
nokle, and not only noble but this is a
very heartening ihing. Really speak-
ing, it is this gesture of this new gene-
ration that is reallv giving us the real
thing that we need for ourselves So
let ug not have this wrong notion
about this.

Then somehndy said something in
regard to promotions. I can assure the
hon. House that the promotions are
absolutely made on merits,
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SHrt Y, B. CHAVAN: It will be
unfair for me to say that it was not
5o before. I can certainly say it is now.
(Interruption) I must certainly gpeak
for myself, but at the same time I am
speaking not only for myself ag an
individual, I am speaking for Govern-
ment. I can assure this hon. House
that the promotions are not based on
any social connectiong or their looks,
as somebody said. The promotions are
really speaking based on the assess-
ment of their fighting qualities and
their qualities of leadership. Of
course, I know that this ig being done
on the assessment of their past per-
formances, but the Chief of the Army
Staff has assured me that he is going
to test the fighting qualities of the new
promotees and other officers in the
course of the different types of exer-
cises that we are going to hold, to test
their fighting qualities, because what
is really needed is the fighting quality
of the officer and not merely his look
or smartness or his turnout. That
matter is. really speaking, before the
Armv Headquarters and is certainly
before the Government. T do not want
this House to have that impression
about praomotions, because if that sort
ef thing is done, that would be another
bad lesson that we have to learn again
some time, We are very much aware
of this particular position. 1 can
assure this hon. House that for pro-
motions p-rticularly - in the higher
ranks—because, as I said, the defi-
ciencies abouf the aualities of leader-
shiv in the higher ranks have become
more apparent, and therefore we have
to be more cautious when the officers
are promoted to higher ranks—tiheir
fighting gualities and their other quali-
ties are tested properly before they
arc given the right to promotion.

5 p.M.

Well, Madam, these are some of the
more important pcints that some of the
hon. Members made. T can only say
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to them that the problem of India’s
defence is a continuous problem, for
which a continuous effort will be
necessary, for which, as some Member
very rightly said, our scientific effort,
technological development and eco-
nomic development also are material
factors. You cannot create morale
by giving them lectures about pat-
riotism, about fighting in war, and
they do not get prepared for it, I
must give one good point. The hon.
Shri Mani said objeciively; he said
that he gave credit to my predecessor
about his emphasis on the approach
to local defence production. I think
that was very much correct because
it is the capacity and capability of
a country to produce its own material
that are, really speaking, going to
help us ultimately. As I have men-
tioned in my statement on the de-
fence preparedness, we really wanted
to make preparations by starting
some six new factories., But, you
know, how helpless we were.

Then again, somebody imade a men-
tion,—I think it wag Shri Mani—about
the surrender of the financial allot-
ments, etc. But this is not something
new that happens. I think in a gov-
ernment administration this is a nor-
mal feature. Surrenders are there. I
must say ag a precaution for myself
that this time you have given me
hundreds of crores, 1 cannot guaran-
tee that I would not make any surren-
der because that would be a wrong
thing to do. I can certainly say—I
have made some study of these
things—that this surrender was less
than what was Dbefore, that is five
years before, because surrenders are
in every department. It is not only
in the Defence Ministry. Surrenders
are to be there but the Defence....

Surr N. SRl RAMA REDDY: The
Defence expenditure from 1950 till
last year has gone up from Rs. 186
crores {o Rs, 522 crores.

Surr Y. B. CHAVAN: You have ans-
wered that question. That is why 1
do not mention that, I would only
assure this hon. House that I am not
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trying to reply to the debate in the
spirit of giving replies or in a spirit
of explaining away things, I am only
trying to say that this country needs
an attitude of objectivity to have a
self-appraisal or self-criticism so that
nol only does the Army get prepared
for any adverse circumstances that
m3ay come but we prepare our whole
nation and face them bravely.

Surr  SANTOSH KUMAR BASU:
The Defence Minister is the Leader of
this House. I am sure I am express-
ng the sense of the whole House when
I say that we are grateful to him for
his great gpeech,

Surl  GOPIKRISHNA VAJAIVAR-
GIYA (Madhya Pradesh): The Report
mentions that we are not self-sufficient
in our own production and that much
has to be imported. Have we import-
ed already in considerable number
what we require looking to the condi-
tion in Lathi Tilla and all these places?

SHrr Y. B. CHAVAN: I think I have
answered that question in my speech.
Our requirements, as 1 said, are not
enough—whatever we are importing.
If we are depending on imports, then
we are not self-sufficient and we are
not going to be strong enough.

Surt M. N. GOVINDAN NAIR: Was
there anything wrong in the concep-
tion of strategy for the defence of
NEFA Dbecause Ministers off and
on said that as far as NEFA was con-
cerned, we were well prepared. So,
I want to know whether in the con-
ception of our strategy for the defence
of this area, there was anything wrong.

Surr Y. B. CHAVAN: 1 would re-
quest you to read my statement again.
You will find the answer in it

Surt A. D. MANI: Madam, I would
just take one minute to reply if it is
calleq a reply. I am very grateful to
all the Members who took part in this
debate and I must say that though
the points of view were sharp and the



Statements on the
NEFA Enquiry

[Shri A. D. Mani.]

5141

differences wide, there was no bitter-
ness or rancour in this debate, It is
a matter of gratification that we on
thiz side of the House, though we
may differ from the Government on
matters of foreign policy, have not
attributed motives, and we have tried
to find out a solution to this problem.
The Defence Minister called this a
self-appraisal, If I may say so, as a
result of all that has happened in the
past at the time of his predecessor, it
is an agonising self-appraisal through
which he has undergone, and I do
hope that the Army, under his leader-
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ship, will grow in strength and will
do credit to the country.

I thank the Defence Minister for his
extremely  conciliatory speech in
reply to the debate,

Tue DEPUTY CHAIRMAN: The
House stands adjourned till 11.00 a.m.
tomorrow.

The House then adjourned
at six minutes past five of the
clock till eleven of the clock
on Saturday, the 21st Septem-
ber 1963.



